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am grateful to my senior colleague, Shri Arjun Singh, for having raised this 

issue with the utmost grace. I am a little pained at my good friend, Mr. Jaitley, 

who should have disclosed, when he got up, that he was counsel for the 

Government at the time when Bofors was being prosecuted. He chose not to 

disclose. Well, that does not matter because everybody has knowledge of it. 

But what I am further pained to note is that he started --he is the Minister of 

Law and he is yet to look into the matter -- suggesting that in certain previous 

proceedings the Supreme Court had set aside orders and he knows it very well 

that those proceedings have nothing to do with the merits of the present case. 

This is the first time that a court of law has, after discussing the merits, found 

that there was not a scintilla of evidence even to suspect the giving of 

commissions to public servants. Now, in this atmosphere, the BJP, having 

made a political issue out of it for the last fifteen or sixteen years and for the 

Minister now to stand up and contradict the judicial verdict is very 

unfortunate. 

MR. CHAIRMAN: There is no contradiction. 

SHRI KAPIL SIBAL: Yes.   He has said it.   He said, 'We have to 
look at the rights and wrongs and we will see as to what is to be done.' That is 
what he has said...(Interruptions)...Is it fair?...(Interruptions)... 

MR. CHAIRMAN: There was no contradiction. 

SHRI KAPIL SIBAL: Sir, as of today, there is no charge. As of 

today Rajiv Gandhi's soul will rest in peace because there is no charge for 

having accepted anything and sixteen long years of calumny has led to this 

vindication and we are proud of the fact that we stand here, today, for a man 

who gave his life for this country and we do not care about the petty 

comments that other people make on this. 

SHRI DATTA MEGHE (Maharashtra) : Sir, I associate myself with 

the views expressed by my friend, Mr. Sibal.  Thank you. 

MR. CHAIRMAN: Now, let us take up Interim Budget. Mr. Pranab 

Mukherjee will initiate it. 

________ 

THE INTERIM BUDGET (GENERAL) 2004-05. 

SHRI PRANAB MUKHERJEE (West Bengal): Mr. Chairman, Sir, I 

am to make my observations on the Interim Budget and Vote on Account 

which 
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the hon. Finance Minister placed before the other House and a copy of which 

is placed on the Table of this House. 

Normally, my colleague, the hon. Leader of the Opposition, Dr. 

Manmohan Singh, initiates the discussion on the Budget. Since he is not well, 

this task has fallen on me and I will' try to spell out certain issues which are 

within the purview of the Interim Budgetary proposals and also in the context 

of which the Interim Budget was presented. Sir, the Vote on Account on 

Interim Budget is nothing new in this country. In every election year, it is 

normally being followed. But this year, it is being done in an extraordinary 

way, in the sense that when the House was adjourned sine die, the House was 

not prorogued for a very long time. Now, it appears that the House was kept 

adjourned sine die for a long period of time only to present the Vote on 

Account and transact the financial business before the financial year comes to 

an end. While the Government of the day India, especially the Prime Minister, 

has the right, has the prerogative and privilege to recommend to dissolve the 

Lok Sabha, as it had happened on earlier occasions also -- twice after the 

Winter Sessions, the Houses were dissolved, elections were held and the 

Votes on Account were approved by the reconstituted Lok Sabha in 1971 and 

1977 -- this is for the first time that the House was kept mortgaged, being 

adjourned sine die only to transact the financial business. I do not know, 

rather I am unable to understand and comprehend, what prevented the 

Government from dissolving the Lok Sabha immediately after the Houses 

were adjourned sine die by the presiding officers. The other day, the Minister 

of Parliamentary Affairs had aid, it is on the record, that they had made up 

their mind, that is why the house was not prorogued. If they had made up their 

mind to dissolve the _ok Sabha, and go to the electorate to seek a fresh 

mandate, as a ruling party, they have every right to do so. But, perhaps, this 

constitutional impropriety -- I am repeating it -- could have been avoided if 

they had taken the normal course. But, unfortunately, it was not done. Sir, 

while presenting the Interim Budget, the Finance Minister had made an 

observation in paragraph 3 of the first page regarding their commitment to 

'Panch Priorities' - one English and another Sanskrit word. What are these 

Panch Priorities'! These 'Panch Priorities' are: second Green Revolution in 

agriculture, infrastructure development, fiscal consolidation, greater 

manufacturing, sector efficiency. These Panch Priorities' are their solemn 

commitment. In the last paragraph, that is, paragraph 50, the hon. Finance 

Minister has given an overview, I quote his observations, " Under the 

stewardship of Shri Vajpayee, the NDA Government, since March 19, 1998, 
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has not only successfully weathered the post-Pokhran economic sanctions; 
East-Asian crisis; at least two major destructive cyclones, etc, etc ........ " And, 
further they say, "The Government during this period, brought down the 
fiscal deficit to 4.8 per cent of GDP, the revenue deficit to 3.6 per cent, 
contained average inflation to around 4.8 per cent." Our revenue collection in 
the period 1998-2004, a six-year period, has gone up by about 83%..." 

Sir, this statement is being made by a person who is a Master in 

Economics, who knows the job and also who was the Deputy Chairman of 

the Planning Commission. In six years, the revenue has increased by 83%. 

There are many knowledgeable Members in this House, more knowledgeable 

than me. Mr. Finance Minister, can you show me a single five-year period in 

which period the revenue has not been doubled? I am giving you an 

immediate example. During 1991-92 to 1996-97, in this six years, the 

revenue increase was double, from Rs.56,000 crores to Rs. 110,000 crores. 

Therefore, 83% revenue growth is not an astonishing achievement by any 

standards. 

You are talking of fiscal deficit of 4.8% of the GDP. But that is the 

last year. What bout 1998-99? What about 1999-2000, 2000-01, 2001-02, and 

even 2002-03? You are talking of doubling the revenue realisation. What is 

your track record in the last six years? I am talking of even the Budgetary 

revenue? This Government has the unique record except this year. I don't 

know what would be the four-month's prediction. But I accept his figures as 

honest, as it could be assuming that in 1998-99, in your first Budget-the 

Government is a continuing one--your revenue shortfall was more than 

Rs.7,000 crores. The projection was Rs.116,000 crores but actually you 

achieved only Rs. 109,000 crores. In the second year, the shortfall was 

Rs.6,000 crores. Rs. 132,000 crores was projected and Rs.126,000 crores was 

achieved. In the third year, it was a little less. It was Rs. 2,000 crores, from 

Rs. 146,000 crores to Rs. 144,000 crores. But you compensated in the fourth 

year, from Rs. 163,000 crores to Rs. 142,000 crores, a whopping Rs. 21,000 

crores shortfall! In 2002-03, the shortfall was not there, it was a little more. 

Therefore, during the period of six years, in one year, you achieved 

success and you project that from I9
th

 of March, 1998, till today you have 

achieved this. Do you know the fact that the economy which you inherited, 

after the Congress Government demitted office in May, 1996, what was the 

growth scenario? Mr. Chairman, Sir, I am giving figures of the three Plan 

period which have been completed. The Sixth Plan's growth was 5.7%. The 

41 



RAJYA SABHA [5 February, 2004] 

Seventh Plan's growth was 6%. The Eighth Plan's growth was 6.7%. The last 

three years, 1994-95, 1995-96 and 1996-97, the growth was 7.5%. And during 

the Ninth Plan period, for which you are, substantially, responsible because 

you assumed office on I9
lh

 March, 1998, it came down to 5.5 per cent. From 

the low growth level of four and odd percent, in this year you may achieve 7-

7.5 per cent. In one quarter, you achieved 8.4 per cent, and there is so much 

tom-tom, so much publicity, so much feel-good, and so much shining. As an 

Economist you are fully aware that after a drought year, if there is good 

monsoon, immediately, the agricultural growth steps up, and it is nothing 

new; it has happened in the past. I am giving you one example. After the 

severe drought of 1987-88, in 1988-89, the GDP growth was 10.4 per cent 

because agriculture gave a boosting. The agricultural growth during the 

Eighth Plan period, that is, after 1994-95 drought, in 1995-96, agriculture 

registered a growth of 15 per cent. Surely, when you are going to polls, you 

had to announce so many sops. In today's Bengali newspaper 'Anand Bazaar 

Patrika', I read a comment that the Finance Minister has been described as 

Kalpataru. It is a tree, which offers everything to anybody, whoever prays. 

The Finance Minister has offered so many sops. Wonderful! In Bengal, there 

is a festival, which is called the Kalpataru Festival. Saint Sri Ramakrishna 

wanted to fulfil the desire of his devotees. During his lifetime, on 1
st
 January, 

for one day, he became Kalpataru, and blessed his disciples. And, since then, 

every year, 1
s1

 January is celebrated as Kalpataru Festival in Dakshineswar. 

He was a saint. He was not an earthly man. So, he could bless anybody and 

everybody; I don't mind. But, here the Finance Minister converts himself into 

a Kalpataru. Just when in the November Session, that is, in the Winter 

Session, he presented us with this document, the Mid-Year Economic 

Review, and it was a good document, he kept his commitment. If he himself 

compares his Budget Statement with the Mid-Year Economic Review 

Document, he will find that the politician in Mr. Jaswant Singh has 

overshadowed the Economist in Mr. Jaswant Singh. And keeping the polls in 

view, he has made various concessions; I don't mind it. But I have some small 

submission to make. I would like to seek clarifications from him. No doubt 

you are trying to improve the state of the economy. You have taken many 

measures. But the question is: Have you ever seriously considered the 

implications of it? If you had considered them seriously, these things could 

have been done easily. Well, you have been in the Government for full five 

years. When you are going to seek the mandate of the people, they will judge 

you, not on your performance of the last year and not on. what 
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sops you gave in your Budget for the last year. You will be judged on your 

performance of the full five years. I know, you have already started the 

campaign: 'India shines'. Three terms of Shri Jawahar Lal Nehru have been 

compared with three terms of Shri Vajpayeeji. I have no grudge against Shri 

Vajpayeeji. If he completes three, four or five terms, I wish him good luck. 

But, there should be some sort of sanity in the comparison. If one term of 

thirteen days, another term of thirteen months and another term of not even 

five years is being compared with terms of six years, five years, another five 

years, and one term ended with 26 per cent, another term ended with 27 per 

cent votes and the third term ended with 28 per cent votes is being compared 

with 46 per cent, 48 per cent and 49 per cent votes of another leader, whom 

are you trying to befool? You tell us You have done nothing. You are saying 

that you have done much more than what was done in fifty years. Just on the 

floor of this very House, while replying to a supplementary, the Minister of 

Surface Transport made a claim that what could not be done in the past 50 

years, they have done in five years, so far as the National Highways are 

concerned. Very innocuously, sitting here, I put a supplementary - my friend, 

Shri Kuldip Nayyar was sitting somewhere there; he is no longer a Member 

of this House -- to the Minister as to what was the method of calculation. If 

NH-1 has a length of 1500 kilometres which has been constructed earlier, if 

you simply add two lanes, your calculations is 3000 kilometres. That is the 

method of calculation in the Ministry of Surface Transport. You may fool 

yourself. But this is not a new addition to the National Highway family. This 

is expansion. This process of adding new lanes just reminds me the story of 

three young boys. One was very sharp and intelligent, another was good at 

his work, but not so earthly, and, the third was a little bit in between. The first 

one made a very beautiful sophisticated gadget, the second one picked it up 

from him and polished it a little bit, and the third one, who was the most 

clever among them, took it and inscribed his name on it as if it was made by 

him. That is the story of the last fifty years and your five years. What has 

been built on if there was no massive investment in infrastructure, in human 

resource development, in science and technology, in creating the reservoir of 

scientifically competent personnel. Without these, during these five years, 

you could not have withstood. If somebody tells you, Mr. Finance Minister, 

that because of you, the country has been deprived of higher output, there is 

nothing wrong in it. I have made some small calculation. If you could 

maintain the tempo of development, which was at the end of the Eighth Plan, 

especially, during the last three years of the Eighth Plan, seven-and-a 
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half-percent GDP growth, perhaps, in terms of output, there would have been 

additional 50,000-60,000 crores of rupees, in terms of output, and, in five 

years, it would have been roughly about three lakh crores of rupees. You 

slipped there. In one year, the rate of growth of export was 16-18 per cent in 

US dollars and you are tom-toming. In 1993-94, 1994-95, 1995-96, 1996-97, 

in four consecutive years, the export growth rate, in US dollar terms, was 20 

per cent. Therefore, by belittling others, you cannot build up yourself. Yes; 

you build up yourself on your own merit. You have said that you have 

withstood the economic sanctions imposed on post Pokhran tests. But that 

was your own making! In 1998, you decided to close the option in your 

national agenda for governance and for that, mind you, you did not take the 

mandate of the people. The national agenda for governance was adopted after 

the people gave the mandate. You got 180 seats in the Lok Sabha and you 

and your allies got your majority. Thereafter, you adopted the national agenda 

for governance in 1998. And then you chose to go for two explosions at 

Pokhran. You closed the option. Earlier the phrase was that 'India would keep 

its nuclear option open'. You closed that option. You went for the explosions 

and thereafter, there were sanctions as per the law. Therefore, it was your 

own making. 

In the last paragraph of your observations in the Budget Speech you 

were talking about drought. Except the last year, all these five years, the 

'Weather God' has favoured you. Most of the times, monsoons were normal or 

more than normal. But every time, you found some excuse for why there was 

no adequate growth, where the growth tempo could not be maintained. 

Sometimes it was Kargil, which again was your own making. You were just 

living in a make-believe world. Prime Minister's bus-yatra made you believe 

that you have been able to you to bring a world of peace. Subramaniam 

Commission's document speaks of the total failure of intelligence; silent 

intrusions took place and to recover that land our brave, young boys had to 

sacrifice their lives. And yet, some people tried to make some money out of 

their sacrifices. 

Therefore, Mr. Chairman Sir, the point which I am trying to put 

across is - of course, I don't mind India shining, I don't mind your going on 

making that propaganda, as a political party, you are bound to do that -don't 

try to distort the history and distort the picture. Growth and development is a 

continuing process. Election is the job of one day, winning as losing is 

decided in one day - the poll day. But running the country is the job  of full  

365  days  multiplied  by  5,  after you  get the  mandate. 
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Therefore, you simply cannot sacrifice for one day your future for 5 years 

and what you are supposed to do. You may think, 'let me first get that one 

day and thereafter I will try to do whatever is needed.' It is simply not 

possible. Indian electorate is clever enough, they understand. And one 

swallow does not make the spring. Winning three State Assembly elections, 

provincial elections, cannot make you feel good. But I wish you should feel 

good; in one way that will help us a little bit. Because for me you are the 

model before me in term of electoral success; I always look at you. In 1977, 

in your old incarnation, as Jana Sangh you had won about 100 Lok Sabha 

seats; in 1980, it came down to what level you know it much better! In 1984, 

it came down to just 2. After five years, the Indian electorate gave you 189 

and after ten years, it gave you 180. Therefore, don't take Indian people for 

granted. Don't think that the so-called sops, which lack credibility, will help 

you. But if you want to believe that, you may do so, only God can help you! 

The last point which I would like to draw your attention to, Mr. 
Finance Minister, through you, Mr. Chairman Sir, is a little anecdote. Many 
years ago -- the other day I was saying that I am almost becoming an antique 
to this House -- in the early 80s, I went to attend the Commonwealth Finance 
Ministers' Conference at Toronto, which normally preceded the annual Fund 
Bank meeting. At that point of time, The Chancellor of Exchequer in UK 
gave me a very small gadget as a presentation. He said, "Mr. Finance 
Minister, it will help you. You know, what to do?" Then, I tested that gadget. 
It was a magnetic tape. "If you just press it, it will make two sounds, show me 
the money, show me the money." So, Sir the Minister Finance used to press it 
whenever a Minister used to come to him for money. I am ending my 
observations with these words, Mr. Finance Minister, show me the money, 
show me the money. Thank you. 
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THE DEPUTY CHAIRMAN:   Shri C. Ramachandraiah. 

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Madam Deputy 

Chairman, thank you for giving me this opportunity to participate in the 

debate on the Interim Budget (General), 2004-2005. 

THE DEPUTY CHAIRMAN: Mr. Ramachandraiah, before you start, 

I must take the consent of the House. As we have got six hours allocated for 

the discussion on the Budget, and there is a paucity of time, I would like to 

make one request. If the House so agrees, we can dispense with the lunch 

hour and continue the discussion. You can always have lunch. There is no 

problem 

SOME HON. MEMBERS:   All right. 
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SHRI C. RAMACHANDRAIAH: Madam, at the very outset, I 

should congratulate the Prime Minister for providing stability to the 

Government, which has improved the image of the country among the comity 

of nations. We are very happy that this atmosphere has created a buoyancy in 

the economy, and we, in the Telugu Desham party, wish to share this positive 

development. In 1999, when the people had not given a structured mandate, 

keeping that scenario in view, we had taken a decision to support the 

Government so that a stable Government could be provided, which was 

inevitable at that juncture, to get a good image, which could enable us to 

attract more investments which were badly needed for the kick-start of the 

economy, and we are happy to know that the economy has been put on the 

right track. And with one billion forex reserves, surplus foodgrains and good 

quantum of flow of FDI into this country, now, we are on the verge of 

achieving the expected growth rate of 8 per cent. This has created a sense of 

confidence. I can't say whether it is due to a feel-good factor or something 

else. But the level of confidence in the Government has gone up. That is more 

important. You may call it a feel-good factor or a feel-good atmosphere, 

whatever it is. The important aspect is that the level of confidence in the 

Government has considerably gone up. Of course, the outcome of the 

elections may be decided by various factors. But that was clearly 

demonstrated in the recent elections. We have been propagating and 

implementing the reforms in our State, and reforms are inevitable. I feel that 

reforms are the reactions of the change. The entire global economy has 

undergone transformation. We cannot isolate ourselves and fulfil the 

aspirations of the people and achieve the development in this country. So, 

accordingly, the reforms were introduced, and, in spite of many obstacles that 

are being created, they are being implemented. We are very happy that the 

Government has announced a second Green Revolution for which I have been 

pleading, to honestly admit in this House, for the last three years. I was just 

curious to go through my speeches on the various Budgets and also through 

the speeches on the President's Address to both the Houses of Parliament. I 

have been pleading with the Government that to kick-start start the economy, 

the agriculture sector has to be given more thrust because more than 65 per 

cent of the population still depends on agriculture, and you have to create a 

congenial atmosphere for providing abundant flow of credit to the rural sector 

and the agricultural sector, at a considerably cheaper rate. I am very happy 

that the policy in this regard has been announced, and I request the 

Government to kindly ensure its implementation.   I don't think it is much 

difficult to achieve the growth rate 
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because, I feel, it is only because of the higher growth rate in the agriculture 
sector that an 8.4 per cent growth rate has been achieved in the last quarter. 
Still the growth of agriculture sector plays a very vital role in deciding the 
growth rate of the country. Not only this, we have to have the growth which 
is employment oriented. And, again, I should say that more than 65 per cent 
of the population still depends on agriculture. If you provide proper 
infrastructure to the rural areas, to the farmers of this country, naturally, for 
more than 65 per cent of the population, employment problem will be solved, 
and for the rest 35 per cent, you can depend on services and industries. Even 
if you provide or give augmentation to the service sector, you have to keep in 
mind that unless the people are in a position to pay for the services, which 
they are going to utilise, the service sector cannot contribute towards growth. 

I want to make a suggestion to the Government. Let us not feel that 
the youth of this country, which are more than 54 crores of the total 
population are below 25 years of age. You should take it as one of the biggest 
assets of this country. This country can be made as a trajectory. This country 
can be made as a bank for providing services at the global level. A number of 
services can be offered. Let us train our youth on various fronts, and they will 
provide strength to the economy of this country. 

I welcome the measures that have been initiated by the Finance 

Minister. Those measures were long overdue. They are growth-oriented. 

Madam, I advise the Government to sincerely give more thrust to the 

agriculture. I am very happy that various announcements have been made to 

protect the Indian farmers from the onslaught of the developed countries. 

Country is self-sufficient in the production of foodgrains, as a whole, but not 

every individual of this country. Every individual of this country has to be 

made self-sufficient. So, we have achieved a growth rate in the production of 

foodgrains, which will be sufficient to cater to the needs of our people. 

Having given importance to agriculture and having aimed at a higher growth 

rate in agriculture, the need of the hour is higher productivity. Whatever 

minimum support price you give, unless the productivity per hectare goes up, 

it is very difficult for the farmers to sustain in this country. As I told you 

earlier, the production of cereals per hectare in India is around 2,900 

kilograms. In spite of the best agro-climatic conditions and river belts like 

Ganga, Godavari, Krishna and Mahanadi, our productivity is very low, 2,900 

kilograms per hectare; whereas the productivity in Egypt is 7,800 kilograms 

per hectare.  So, the productivity per 
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hectare has to be increased. With the increase in production, we have to 

compete with the international market. As long as the developed countries 

provide more subsidies to their farmers, we cannot be competent. I am very 

happy, a delegation led by Shri Arun Jaitley had very successfully tried to 

defend the onslaught in the recent WTO conference. However, I advise the 

Government to keep the interests of the Indian farmers in mind. 

Another aspect on which I want to congratulate the Government 

relates to the external front. We are very happy that appropriate measures 

have been initiated at the appropriate time by the Prime Minister to revive our 

relations with our neighbours, especially, with SAARC. I am very confident 

that normalcy will be restored, which will create a very good atmosphere of 

fraternity in this country which, in turn, will improve the image of the country 

in the comity of nations. 

I congratulate the Government on one more aspect, that is, 
combating drought. In spite of the severe drought faced by the farmers in 
various States in this country, especially, in Andhra Pradesh, we could very 
successfully combat the drought and the people did not feel the pinch of the 
drought thanks to the food security that has been created. Those State 
Governments which could not combat the drought successfully failed in the 
elections. Development is there. When the Government is doing good things, 
we have to appreciate it and I cannot be expected to be an ostrich. The 
development is quite apparent. The only worrying problem is employment 
generation. The Government has to pay more attention to generate more jobs. 
I cannot expect the Government to be a very big employer. It cannot be and it 
should not be also. The Government should provide infrastructure facilities so 
that the people in various sectors can be self-reliant. After all, the country is 
being respected for various reasons. One of the reasons is our population. It is 
a very big market for the developed countries.   So, let us become self-
sufficient on all fronts. 

Another aspect which I want to mention is that our country, with so many 

rivers, is very susceptible to natural calamities like drought, floods, etc. We 

try to help the victims after the calamities occurred. It is a very wise decision 

to set up a committee on linkage of rivers. But unless the subject of water is 

taken over by the Government of Ihdia and brought under the Central List, it 

is very difficult to solve this problem. This is a coalition Government. There 

are more than 20 parties in it. There are many regional parties also. The 

regional parties have been propagating the views at the regional level and 

trying to satisfy the people.   More regionalistic approach 
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has embraced the regional parties. But the TDP is an exception. I can say it 

proudly. Though we are a regional party, we have been participating in 

national affairs. 

Madam, water comes in the State List and water disputes come in 
the Central List. Even if you want to create linkage, unless the concerned 
riparian States accept it, it is very difficult to solve this problem. This aspect 
has to be taken care of and the Government should take steps to solve this 
problem. I read in the newspapers that the River Linkages Committee, led by 
Shri Suresh Prabhu, is planning to have, on an experimental basis, two 
linkages, one in the north India and the second in the south India. In fact, we 
have sought the sanction of the Government of India for the linkage of the 
Krishna and the Godavari basins because 1,800 to 3000 TMC of water is 
being flown into the sea as waste and devastating floods are taking place 
every year. So, to mitigate this flood impact and to mitigate the drought 
impact, we can provide more water to these areas. These two rivers can be 
linked. Our Chief Minister spoke to Shri S.M. Krishna, Chief Minister of 
Karnataka and said that by such linkage, Karnataka would be benefited with 
25 TMC of water and Maharashtra would be benefited with 15 TMC of water. 
But the greatest obstacle in this is --again I would like to draw the attention of 
the Government -- water comes in the State List. Unless you are in a position 
to convince all the riparian States, this entire exercise becomes useless. But 
this exercise is very useful one. You have to link rivers in this country so that 
you can provide water to every inch of the land and the country can progress 
in a prosperous way. With these remarks, I support the Interim Budget 
(General), 2004-05. Thank you. 
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 �� ����?�� 
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� �� (� �,���� shining 
India  0� �ह� ह& , ,ह ह(� �ह� ह�=� $ ह�(��
� 	� ��� �ह� ह�=� $  
 
  [.����C)D  
�0*0&0 0 �E0� ��2��� ह * F  
 
2� �,[ �?\� (� W+� �
12� ह& , �� 	�-� :	 �� � (��  $ �	 �� (� 0J	�� �&��F�> 
ह& "Under the premiership of Shri Atal Bihari Vajpayee, this is the seventh 

successive budget of the Government of the National Democratic Alliance 

(NDA). On this occasion, I share with the country and the House a sense of 

great satisfaction at the robust showing of our national economy, and also 

express our sincere gratitude for the cooperation, support and encouragement 

that the people of India have so consistently and so ungrudgingly given to the 

NDA and to its Government. The country's macro-economic situation is better 

than it has ever been in the last fifty years. Internationally, too, there is now 

much greater, and a much more widespread recognition that India is 

progressing in all spheres of national endeavour, that it has evolved into a 

stable economy, with assured growth, and enhanced national prosperity ��M� 
�x� ह& , 0�M �x� ह&? ह���� 	��( �� �GD*+,OG� �� (� ��9
� O2� ��  90 H�2M2 

�= ह& +� (� 10 H�2M2 
�= ह� ? �� %�
 �ह� ह� ह� �� =��%� �� :;�J
� ��+� ह& ,  
=��%� �� �� ह& $ �� %ह32 �3 4 0�,� �� �ह� ह� $ �ह�0+ , �� v+�0� 0J� �ह� (��? =� $ 
ह� 
� +J���@�S ��M	 �	O@� �� ह� U� +J���@�S ��M?	 ��   � �हO	� >J S  ?S 
 F��m9� �=D���(�M� �� �
� – �
�  � ����@D ����
� ह& $ The name of the 

Report is "The State of Food Insecurity in the World 2003." 2� ,ह ����@D %2�2� 
ह& , "Worldwide, FAO estimates that 842 million people were undernourished 

in 1999-01, the most recent years for which figures are available. This 

includes 10 million in industrialized countries, 30 million in countries in 

transition and 798 million in developing countries..." %�
 �ह� ह& "...Only 19 

countries, including China, succeeded in reducing the number of 

undernourished throughout the 1990s. In these successful countries, the total 

number of hungry people fell by over 80 million..."  U� W+� %�
 �ह� ह&  "...At 

the other end of the scale are 26 countries where the number of 

undernourished people increased by 60 million during the same period. 

Twenty-two countries, including Bangladesh, Haiti and Mozambique..." �� 
(��2� ह& �� +� W+� 0�M ह& U� W+� :� �� U��2 ह&  ...succeeded in turning the 

tide against hunger.   In these countries, 'the number of undernourished 
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�2
% +ह ह� –  This is what the Finance Minister has done , here . He has 
forgotten that he had presented the mid – Trem Review in this House ,  which  
indicated the growth rate as 5.6 per cent How does he come to 7.8  per cent, I 
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* Expunged as ordered by the Chair. 

63 



RAJYA SABHA [5 February, 2004] 

 
4.4 ��	�@ F�G , U�  %	�m+J@  �>=� W+� G� ��4
� 	�
 ह���� H�SWM� 182.6 
���
+� @� G� $+ह 2� �0
32 9�c��� ह& $ ��C (� 
� %�
 �ह� G� , �,[ �?\� (� 
� 
%�
� ह& �� ह���� 	�Z
	 ह& $ 	� , ह� ह� 	�2�  ह& �0�� ह�, ह� 	�2� ह� �� , 
���� 
�3I� +ह %2��  �� ,8D 1998 	� , �	 	���� ��  ��� ��  %�0 	� ह� ,8D , H�2 ,8D �=� 
��4
� 	�
 	� >J S H�SWM� �� ह3� ह& U� ह���� =�0��< �B 	���� (�� ह�2� =+�  , 
	52� =+� ह& 2� +ह �& 	� ह3�? >J S H�SWM� �� ह� �ह� ह& 
���� =�0�� �B ��
 %`� 
�ह� ह& , 	�Z
	 ह� �ह� ह& , �& 	� ह� �ह� ह& ? 
 
 	� ,  � �0� ह��� +ह�? ह�:	 �B >J S  ?S �;v+J�	D ����O@�  �� �J4� G� 2� 
:��� +ह� �2� �ह� G� ��  F��m9� H�SWM� �� ह� �ह� ह& , >J S H�SWM� �� ह� 
�ह� ह& $ ,� %ह32 	�Z
	 �� �ह��� 	3���� ह�:	 �� =3���ह �� �ह� G� $ (% ह��� 
�J4� �� ���� ��
J� ह& �� >J S H�SWM� �� हJ� ह& ? :��� ��
J� �ह� G� $ +ह 
182.6 ���
+� @� �� 23
�� �� �=� �� ��� 
� 
� �� 8 ��	B@ H�SWM� v+�0� ह�2� 
ह& 2� ��2�� H�SWM� ह�=� ? �2�� H�S�WM� ह�=� , (� 	�2 	�
 �ह
� G� U� �� 
�& ��@� �,�
�dw
@� �> >J S ��2�� ह�=� ?  
 
 	�, 	�' 	�
 �ह
� 0J	�� �,6, +3~ ह3� G� , 	B�� S ,mSD ,�� $ ह���� 
�d69� %?=�
 �B %ह2 �
@��9� ह& $ +ह E	घ,� 	�ह% 2� %ह32 	�?O�g �2� �0�� ह& , 
�d69� %?=�
 ��  �0?� >& ��� ��  ��� ��2�� F�@  ��� �
@��9� ह3� ह& $ %?=�
 >& ��� 
(� 1943 �B ह3� G� ��2�� ��@� �	���� U� �
K�9� ह3� $ :	 	�+ �?�S+� �B �� 
�� ��@� >J S |,�
�dw
@� W+� G� |;+3�
? :	 	�+ |;+3�
 �� �� ��@� >J S 
|,�
�dw
@� G� 151 �� 0(�0 U� �	 	�
 ,�=� ह� 8 ��	�@ F�G 
� ����� 9
� , �� 
�� ��@� >J S |,�
�dw
@� ह�=� 150  �� 0 (�0 $ ह� �=� %` �ह� ह�  ह� M��� �� �ह� ह� , 
W,�69� �ह� �� 	�2� ह& $ ��	�� %��+� (� �ह� ह& ��	�� %��+� (� �ह� ह� ?  

 
=�2� |fZ
N+��@ घ@ �ह� ह& $ �3d6�
 +ह ह& �� �	��  �
  ��� >�D �>=� 
�ह� ह& $ Z
�E�= ���M� �� (� �>=� ,�(��+� (� 
��� घJ� �ह� ह� �� �� ��?9 	�
� �� 
H�2,8D ह��� 83 
�1 �x���+� 0� , :	�� 2� �� 9&� ह� �ह� �� 	�2� W+<�� 
Z
�E�= ���M� %�
 �ह� ह& �� ��=����vS 	&W@� �B �	>D  9 H�2M2 |fZ
N+��@ ह& 
U� 


= 91 H�2M2 |fZ
�+®��@ �� – ��=����vS 	&W@� �� ह& $ �% :	�� S�@� 
��	��  ��	 ह�? ��=����vS 	&W@� �� W+� dOG�2 ह& ? :	��  � �> |dO@��@ ह& �� 
ह(�� ��  ���% ह���� |fZ
N+��@ |W	9�( ह& 2G� (% +� 	���� �� �  :	 ,A 
3,91,00,000 ��(O@SD ��|fZ
N+S 
�=� �� 	?}+� G� U�  �
� 2002 �� �>=� (� 
:�
w- ह& , ,ह 4,20,00,000 
�=< �� ह& $ 2� ��=����vS 	&W@� �� 2� �� – 
�fZ
N+��@ %`� ह& , �  ��(=�� �� 	g(� ह3� �ह� U� ��-��=����vS 	&W@� �� 
��� �>=� :�
w- �ह� ह& $ 2� �� ह,�%�(�  �(2�� 9�ह� ��2� (�  , 
���� (���� 
ह���2 �3 4 �
= ह& $ ��  � 4�@� 	� ��	�
 ���� 0� �ह� हJ ? �
� 
�
J (� 
� �(h 
�� �ह� G� ��
,� ��hJ @�B@ �� 
��� (� ह=��� ह3� $ 30,000 
�=< 	� |dZ
�� M� ��?=� 
=� G� U� �ह� =+� G� �� 8 ,� W
�	 ��	 

*Expunged as ordered by the Chair. 
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,�
� :	�B |Z
�� �� 	�2� ह& $ ��
J� ह& ��2�� 
�=< �� |Z
�� ��+� G� ? ,� �>=� 2� � =� 
ह& , %2��  � '��3 � (� , �� 
� 2� �	 	���� �B M���
 ह&? 30,000 �x���+< ��  �
  
��2�� 
�=< �� |Z
�� ��+� G� ? �� 2� F�G %2� �ह� ह& , �?�S+� �( M��E�= %2� �ह� ह& $ 
��
J� ह& , 75,00,000 
�=< �� :	 �x��� ��  �
  , ��hJ @��@ ��  �
  ���� |dZ
�� M� >N�D 

�� G� $ �� �?0�(� 
=� 	�2� ह& �� W+� ह�
2 ह& $ �� �ह� 
� %&� �� +� �-�-:-� 9
� 
(�  , (� F3� 	� +� F3� S� ��  �
  ��D9��+< �� 
2V ह� �ह� ह& �� 0�1�=� �� :	�� ��2�� ह� 
��O@ F�(3 @	 ह�=� , �(���+	D ह�=� ,(%��� �� %�
 �ह� ह� �� ��(=�� 0� �ह� ह& $ �	c+ 
%�
�� �� 
�  � ह0 ह�2� ह& $ �% �=� �� |	� �	c+ %�
� �� ह(�� ह�(��
� �� �&�� @ 
0��� 	� 
� (� ह(� �ह� ह� 2� :		� 0O2 ह� (� =�, :m@� ह� (� =� U� ,ह� ह��� ,�
� ह& $ 
�� %�
 W+� �ह� ह� ? ��4
� ��?9 	�
 , �B 93�x2� ��  	�G %�
 �ह� हJ ? , a�
 S�,
���@ ��  
�
  , ��,� ��  �
  (� �dw
� �;,�O@��@ G� , :	 �;,�O@��@ �B H�2 	�
 30,000 ���5 �� 
��� �� ह& $ �ह�? 	� ��(=�� �� 	g(� ह�=� ? �=� �;,�O@��@ �ह� ह& 2� ह,� �� 2� ��(=�� 
:�
w- �ह� ह� 	�2� $ �;,�O@��@ ��6+� W+� ह& , :	�� 	���� �� ��� �>=� �ह� 0� ह& $ 
��,�;+J S��>�	@ �=��2� ह& , (� 0� 	�
 �ह
� 
� 3.6 H�2M2 G� U� �
� 
� 3.6 H�2M2 ह& $ 
%�
 �ह� ह& �� ��,�;+J S��>�	@ �� ह3� ह& =x2� (� , +ह E,@� 	&M� 9
 �ह� ह& U� �� 2� 
%ह32 H%3~ 	�?	0 ह& , �� �3I� +ह G�5� 	�I� 0��(  �� When the House is in Session , 
how can he announce tax concession ���� @&W	 �? 	�M�  ��:	 ���� ��  �
  �
= 
	�M� ��+� $ 
�=� �� %ह���� ��  �
  , 
�=� �� =3���ह ���� ��  �
  ���� |	� ��+� $ +ह 
	�M� �	 2�ह 	� %3
��� �� ����  � (dO@�>�� M� �0+� U� 0J	�� 2�> %�
�� ��  �
  
�� %�
 �ह� ह& �� +ह :	� 	�M� ��  W	@�M� ह& $ 0��� %�2� 2�  � 	�G �ह� ह� 	�2� ह&  
�� ? 10,000 ���5 a�  �� ���� 4@ 0� ह&J  $ +ह 4@ ��	�� 0� ह& J ? 
�
J (� �(� 
�=< ��  
%��� �B %�
 �ह� G� – 1��2ह�� �(0J� , =�?, ��  ��	�� �(0J� , ��D9��� , %���(=��� �,+3,� 
– :��� �	�� 
�
 �ह3?9�=� ? �ह39�=� W+� ? �� 2� O�N
 O�� 
 �SOK�( ��  ����O@� ह� , 
��  %2� 0� 	0� �� �� ��4
� 16 (�,�� �� (� �&����S� �0+� G�, :	�� W+� ह3�? ,ह 
�&����S� ह� ,��?��G+< �� �ह� �0+�  $ ���� O�N
 O�� 
 �?SOK�_ �� (� ��:�	
 ह& , 
:	�� �0+� $ E	ह���+� 	�ह% H-���?\� (� ��  ��	 =  G� �� , :;ह<�� W+� ��? 5� �0  �� 
��2�� O�N
 O�� 
 �S?OK�( %?0 ह� =� ? ��(=�� 2� O�N
 O�� 
 �?SOK�( �� �&0� ह�2� ह&, 
+ह� 2� �� 
�8Y 0�=� �� , +ह� 2� ��  �3�
 ����@D �� �
1�� 0�2� ह� 	0� ��  	���� $ 
�� %2��  �� ��4
� 5 	�
 �� ��2�� O�N
 O�� 
 �?SOK�_ %?0 ह3� ह& ....(*+,-�� ) ,ह 
�>=� 2� %�
� , G�5� M���2� ह3  %�
� ... ( *+,-�� ) ... ��4
� 	�
 �B 40 per cent of the 
small – scale industries have totally closed down �ह� 	� ��(=�� ��
�=� ?  �ह� 	� 

�=< �� 13�M+< �� �ह	�	 ह�=� ?  �3I� �3d6�
 
=2� ह& $ 
���� �� ���2� हJ ? �� =x2� (� 
����0�� �0�� ह& $ ���� ���� �B 0�1� , :��� ��@V ��  �]+n �� :��� ��0lM �0+� ह& �� 
�3
��2 ह��� �� “ (+ C� ��� � %�
��  Feel – Good%�
� $ O�N
 O�� 
 �?SOK�( 
�� +ह ���� ह�G �� 
��� �� ��	 �हf�2 ��  	�G U� ����0��� ��  	�G Feel –Good%�
 
��^=� , +ह �� 
� 0�1�� 9�ह2� हJ ? $  

SHRI LALITBHAI MEHTA ( Gujarat )  Will you please yield for a 

minute  
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SHRI NILOTPAL BASU: No; I am not yielding? T tfes ifl^^r  ̂I arm m\o>SHRI 
NILOTAPAL BASU :I am not yelding ? �� +�mS �ह� �� �ह� हJ ? $ �� �?�S� ���� 
	�+ �� 0��(  , ���� ��@V , %5� ह& , ����  ��	 %ह32 @��� ह& , �� :	�B %��
  
$ 
�ह�0+ , �� �ह �ह� G� �� +ह  � hJ � -�1� ह& $ ह���� H=�2 W+� ह& re than one 
bitton dollars  

 SHRI KAPIL SIBAL   One hundred billon doliars  

  

SHRI  NILOTPAL BASU :Sorry.orry . thank you for correction one 

hundred billion dollars �	�� �2
% W+� ह&? �	��  �
  ह��� ��2�� w+�( 0��� 
�52� ह& ? �,[ �?\� (� 2� +ह�? �ह� ह� $ �� %2��  �� ह��� ��2�� w+�( 0��� �5 
�ह� ह& U� �		� ��2�� ��@�D ��
 �ह� ह& ? �	 �&	� 	� ह���   � 	� S�`  H�2M2 
��@�D ��
2� ह& which is an extremely high rate of borrowrng  +� ��	�� (� �ह� 
ह& ?�ह� 	� �&	� �+� ह& +� 	% %�
 �ह� ह& ��-�J?(�  %�(��,M�+� ���º @| �	� ह���� 
03
To+ ��ह  +� 	x
�o+ ��ह  ह��� 16 �ह��� 2�Joint Parliamentary Committee 

on Share Market Scam �� ��� ��+� $ �J?(� %�(�� ��  �=� ��� 	� ��9
� %�(�� ��  
�=� ��� 	� ��9
� 2%��  ��  
�=< �� ��2�� >�+0�  ह�2�  ह& , ह�B ��
J� �ह� ह& $ :� 

�=< ��  %��� �B  ���N��� @��f	 (� (��- M�� 	� �
12� ह& , :	�� G�5� 0�� �ह
� 
ह� 0�1 �ह� G� �� ... ( *+,-�� )  
 
 :�	
�]+n  ( C�  0 �� 0 �@�
 ) %	3 (� : �% 	��Z2 ���(  , ���� 	�+ 
�J�� ह� =+� ह& $  
 
 C� ��
�c�
 %	3 : ह�� G�5� 	� 	�+ U� 0� 0��(  $ +ह 93��, 	� �ह
� 
��1�� 
�8Y �� �� 
�=< ��  ��	 2� �,���� ह& , 	% �3 4 ह& , ह�B G�5� 	�+ 0� 
0��(  $ �� (m0� 1c� �� 0J?=� �� ���� v+�0� 	�+ �ह� 
J?=� $        
�ह�0+ , +ह �J?(� %�(�� �B (� 4
�?= 
=�  � 	�
 �B ,  � �? ��� Reliance �� 
23,000 ���5 a�  �� 
�
 ह3� , tata�� 10,000 a�  �� 
�
 ह3� $ 	��� %5� घ���< 
��  
�= (� �J?(� %�(�� �B �&	�  
=�2� ह� , feel good�ह	J	 �� �ह� ह� , �		� ��� 
	0�ह �ह� ह& $ �		� �2� 9
 �ह� ह& �� �� ��	��  �n �B ह& 
���� ,� 10H�2M2 
� �ह�  
ह& $ �	�
  9?0 �3�� 
� 
�=� �� 13M� �� �ह	�	 �� �J�� 0�M �B �& 	� >& 
�^=� ? 
ह���� �,[ �?\� +ह �?2��� %(@ 
��� 	� �ह
� ह� घ�8Y� �� 93��  ह� �� 50,000 corrs 

for rural devpaloment 50 ह(�� ���5 �;��OKW9� S,
��B@ �B $ ��4
� %(@ �B 
��2�� �&	� �1� G� ����  �
  0� ह(�� ���S U� �
� 
� W+� HO2�, ह& ? ,ह 
HY%0� (� ,�
� 	,�
 ह& �� �&	� �ह� 	� � =� ? 	����    � �&	� 19T �ह� ���=� $ 
�?OK�»JM?	 �� %�
 �0+� ह& �� ���l @ %����?= ����  4�5� $ ���� %ह32 ह� 00D��� 
�ह��� ह& $ �% %�
 �ह� dedt swpping O@�@ �� ह� v+�0� w+�( �� (� �Y ह& :	��  
%0
� ह� �� w+�( �� �Y 0B=B $ �& 	� 0�=B ? ��M�
 O�N
 	�E,= >? S , �2
% (� �&	� 
19l �B %92 ह�=� 	�K
 =,D��B@ �� , O@�@ =,�D��@? �� ,ह �&	� (� ह���� %�9��� 4�@� 
%92 ���� ,�
� O�N
 	�,� ह� :	�� 0��� �5�=� $ (% 2� �¨SOK� �� ����� ह& 
�������@ �� ����� ह& 2� :	�� 	% ��0 
0��0 
��,
 �� �Y ��
�=� , ��	��< 
�� �ह� $ 
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घ3 :-�= �?\� 2G� �J,72� n�\ �,��	 �?\� ( S�0 	�0��0 '��3 � ) ��	�� U� O�N
 
0��< �� $  

 C� ��
�c�
 %	3 : '��3 � 	�ह% , ह� %�
 �ह� ह& �� �� ��
��� 0�1 

��(  , �� �%�� (������ ��  �ह� %�
2� हJ ? $ �( �0m
� 	� �?0� �=� ��  � 
��	S�( =�5� 1��0�� (�  2� ��2�� w+�( 0��� �52� ह& , ��2�� 0� ह&? – 	�j� � 6 
H�2M2 $ �% 03��+� 
� ��  � 
� ��	�� �01� 0��(  �� 14 ��	�@ 	� �� w+�( �� 
:	�� �Y ��
2� ह� $ �=� ���� घ� %���� ह& 2� 6 ��	�@ �� , ��	S�( 1��0�� 
ह& 2� 6 ��	�@ U� �=� ��	�� 1�2� ���=� 4�@� -?-� ���=� 2� :	��  �
  14 ��	B@$ 
%5� �������@ , 	% –��0 
0��0 , �
� �,[ �?\� (� %�
� ह& �� ह� 2� 9�ह2� ह� �� 
��	��< �� 9 ��	�@ �� 0� $ 2�  ह�� 2� 10 	�
 ��L
+���@ �� ह� =+� ह& $ ह��� 2� ��>� 
	��� ��L
+���K� ���@�( �� ��� ��+� ह& , =x2� (� 
� ह� ह���� 	�G , ह� 
�= %ह32 
�0�< 	� ह& $ 	�
 �� 	��� �dwm� 	&W@� %�� ��   �,S�	 
��� ��  �
  ह��� (��� �52� ह& 
$ H�+���@� 	&W@� 
B�S=? 18 ��	�@ $ ��2�� �0+� (�2� ह& ? ��
J� �ह� ह& ��	�� ��
 
�ह� ह& �Y U� ��	 0� �� $ ��	�� %�� �ह� ह�  ,ह 2� (���� ह���2 ह& , ,ह 2� 

�=< �� ��(��T �� ��3
, ह& U� ��  � 9�( %�
 �ह� ह� �� �J�� 0�M �B 13M� �� 
�ह	�	 >& 
 =+� ह� $ �2�� %��ह�� ��  	�G +ह ��(���2� 
�8Y >����	 ����O@� 
�� O��9 ��  2x� �� �1� (� =� ���� |	� 	�9� 
� �ह� G� $ W+� %�
 �ह� ह& ��;�
J(� 
�B ? ,ह (�  �0� ��1� �� �&��F�> -50 ह& $ :	�� �हO	� ,� %�� – %�� �` �ह� ह& ' 

Our revenue collection in the period 1998-2004 has gone up by about 83 
per cent, our capital markets are healthy %�
� �� �� ��@
 ���l @ ह&m0�  ह& $ 
,ह �������@ �� ��2�� �&	� ��
� ह& ? the UTI is a market leader again..." 

 
	� , �3I� ��
J� �ह� ह& �� W+� +J0@�0��0 ��  +J0 	0-64 �B ���� 
� �&	� G� ? 
��2�� �3�	�� ह3� ह& ह� 
�=< �� $ +ह %�
�� ह3  M�D �ह� �2� $ 
�1< – ���5� 

�=� �� �&	� ���� =+� $ ,ह �	D �� �ह� ह& U� �� %�
 �ह� ह� �� ���l @ 
�S� %� 
=+� U� %	 ह� 13M ह& $ ह���� ��@D>��
+< ��  ,&m+J %` =+� W+<�� M�+� ���l @ 9` 
�ह� ह& $ �	 	���� �� +ह ��>����	 ह& $ 1996-97 �� >J S H�SWM� (ह�? �� G� �=� 
8 ��	B@ ह�=� 2% ,ह  � (=ह ��  �ह39�=� $ 60 	�
 �ह
� (% 	��� S ,mSD ,�� ह3� 
G� �� �� ��@�  ,��%�
@� (� G� �( :		�  � ��
�  �3�
� �� ह& $ �SOK�( 'Z� 
ह� �ह� ह� $ �� ��	�@�( 0�1 
��(  contribution of industries in gross GDP. +ह� 
	% �?\� 
�= %&'� ह3  ह� :��� 130 �SOK� ��  	�G 	f��D  ह& ह�� %�
�� (a�2 �ह� ह& 

THE VICE-CHAIRMAN (DR. A.K. PATEL): Please conclude. 

 
�� ����?�� 
�  : +ह �ह� 9
�=� $ �dw
� �;,�O@��@ %`��� ह�=� $ :	��  

�
  ���� @&W	 �
�W@ ���� ह�=� $ �( ह���� +ह�? (� @&W	 ह& 03��+� �B �2�� �� 
��� @&W	  

* Expunged as ordered by the Chair. 
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�
�W@ �ह� ��2� $ @&W	 (�S��� ��6+� �(2�� �� ह& �2�� 03��+� �B �ह� ह& $ (% 
����  ��	 	�-� �ह� ह�=�  2� 19T �& 	�  ���=� ? 	,D �Mn� ��
+�� ��  �
  �����+ 
(�M� (� �� �&	� �ह� ��
 �ह� ह& , ,� �&	�   ��  �
  
@� �ह� ह& $ �� 
�8Y%�(� �� 
�ह� ह� �� 0�M 13M ह� , 0�M  �=� %` �ह� ह& $ हJ�� S�,
����@ ��  �?@���M�
 ����@D ह& 
�� ह� 124 ,B �f%� �� G� �% 127 +� �f%� �� � =+� $ +ह ह���� �ह9�� �ह� ह& , ह� 
�	��  %�,(J0 �& 	� %�
�, India is not all that shining. 

	� , �	�
  �� �,�¼2��J,D� �� +ह %�
�� 9�हJ ?=� �� (&	� ���
�@�
 
�8Y :;ह<�� 
�0+� ह& :	� ���
�@�
 
�( �B �	 0�M ��  
�= 
� 93��, �B %�2 ��B=� U� :	�� 
2&+��� �� ह� 
� 
=� ह3+� ह& , ह� 
� 0�1  
�=� $ -;+,�0 $  
 
 :�	
�]+n ( S�0 0 ��  0 �@�
  ) : ����  * U� * Mw0 �� �O2���
 ��+� 
ह& , it should be expunged  

 
 C� ��� M?�� �x�M� ( :[� H0�M ) : �����+ :�	
�]+n (� , �� 

�1��30�� ��?=� �� �,��- ���� ��  �
  15� ह3� हJ? $ �� �ह
� 2� +ह ���� 
=�2� हJ ? 
�� �	 	���� �� %(@ �� 	3�92� , �dO�2�  �� ��ह�Y ��+� ह& $ 
�1��30�� �� 
�?2��� %(@ �ह�� +ह 
� ���� �� �B -�1� 0��� ह& U� (�2� �� -�1� 0��� ह& $ .... 
( *+,-�� ).... 0J	�� , %(@ 	� �ह
� ह� 	��� %�2� �� |
�� �� 0��� , +ह 
� :	�� 
�dO�2� �� 
?= �� 0��� ह&, :	�� ��ह�Y ���� ह& $ ... ( *+,-��) ... 
 
 THE VICE – CHAIRMAN ( DR A.K PATEL ) Please don’t disturb 

him .  
 C� ��� M?�� �x�MM : 
���� (� %(@ �� ��	0 ह& :	� 
� �� 
�= 1c� 
�� �ह� ह& $ %(@ �� ��	0 +ह ह& �� 	�
 
� �� �� �ह	�% –��2�% 
=��� ��  |	� 
%(@ %��^ �� 0�M �� (�2� ���� �ह	�% 	� ,�J�� ,8D ��  �ह	�%  �� 0�12� ह3  ���� 
%(@ �1�$ +ह 
�  %(@ ��  � ��	0 ह�2� ह& $ 0�M �� (�2�  ����  %(@ �� 
0�1�� ���� %(@ 	3��d692 ��� $ 
���� �( ��� 
��	� �ह� ह& �� �( �� �3 4 
4@ 0� �ह� ह� J , �
 �� ��2�� ��-
��  %j�� 0�=� , S�(
 ��  �&	� %`� 0�=� U� 
�  
�,�
;� ��-	J9��^ ��  (��  	� �� @&W	 %`� 	�2� ह& |	� dOG�2 �� +ह �& 	� 
	3��d692 ह� �� (� %(@ �� ��	0 ह& :	 ��	0 �� 
� �� 1c� �� �ह� ह& $  

:�	
�]+n �ह�0+ , 
�
J (� �� 
� +ह %�2 �ह� U� 	
� 
�= �	 	�+ 
%�2 �� �ह �ह� ह& �� (� 
��2�+ (�2� ��@V %��%� �	 %�2 �� �ह2� �ह� ह& �� 
	�+ 	� �ह
� 93��, �ह� ह��� 9�ह  , :	� 	����  �� , :	� 
��(� �� +ह |
�� �� 
�0+� �� 7 �ह��� �ह
� 93��, ह�=� , (%�� �	�� (a�2 �ह� G� $ +ह *+,OG� ह& �� 
+�0 ��	� 	?�@ �� dOG�2 ह� , ��� ह�
� �� dOG�2 ह� +� ��� U�  %�2 ह� 2� ह� 
	�+ 	� �ह
� 93��, ��� 	�2� ह� $ 
���� 
�(�� 130 0�	+< 	�
 	� �	 %�2 �� 
�ह2� �ह�  ह& �� 	�+ �J,D 93��, �ह� ह��� 9��ह  , 	�+ �J�� @��� ��
�� 9��ह  $ +ह 
%��%� 
��2�+ (�2� ��@V �ह2�  �ह� ह& $  

* Expunged as ordered by the Chair. 
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���� +ह 0�M �� 2O,�� 
H�@ �� 	�2� ह& , |	� �ह� ह& $ � ह� M�+� %�(�� �� :4�
 0�M �� dOG�2 �� O�p@ 
�� 	�2� ह& $ M�+� %�(�� �� :4�
 ह� 2� W+� �� 	�I2� ह& �� �ह;03O2�� �� �J�� 
�LG� *+,OG� U� �ह;03O2�� �� Hc+�� *+dA – 9�ह� ��	�� ह� , �(0J� ह� , 9�ह� 
घ3 
:b�= 9
��� ,�
� ह� –,ह �LG� a� 	� ��� :4�
 
� �ह� ह& ? �ह� 
� �ह� $ 2�	�� 
%�2 (� 	%	� %5� �ह� (�2� ह& �� ह���� 	�
 घ��
 :c��0 %`� $ �		� 
� ह���� 0�M 3
�� 2O,�� 	�> �ह� ह� 	�2� W+��� +ह ��d692 %�2 ह& �� 	�
 घ��
 :c��0 �� �(	 3
,=D �� , �(	 	�30�+ �� �(2��  �हO	� �ह2� ह& , :	�� :2�� ह� �हO	� ��
2� ह& $ 
�	
� , �( 	�
 घ��
 :c��0 �B ��	�� �� �हO	� 3 22 H�2M2 ह& 2� ह���� 	�
 
घ��
3  :c��0 �� 	� ��	�� ��  , (� �( 70 ���5 �� 2�0�0 �� ह& , (� ह���� 70 
���5 
�= �g �8 �� ��-��2 ह& , :��� 22 H�2M2 ह� ��
�=� , :		� v+�0� �ह� ��
�� 
,�
� $ �(	 ,=D �� �(2�� 	ह+�= 	�
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 :c��3 0 �� �ह2� ह& , :	� :2�� ह� �हO	� 
��
2� ह& $ ह� ���2� ह& �� 	�
 घ��
 :c��0 % �̀=� $ W+< �ह� % �̀=� 3 ? (% @�@� �� , 
��
��;	 �� U� 0J	�� 
�=< �� ��0�� % �̀=� , �3��>� % �̀=� U� :��� :c��0� % �̀=� 
2� ��d692 a� 	� 	�
 घ��
 :c��0 
� % �̀=� 
���� ��	�� ��3  W+� ह� �ह� ह& ? (� 22 
H�2M2 	�
 घ��
 :c��0 �B ���� +�=0�� 0� �ह� ह& :	�� �� W+� �� �ह� ह&� 3 ? 70 
���5 
�=< �� �& 	� �� v+�0� �हO	� 0�=B ? ,ह v+�0� �हO	� �ह� ��
 �ह� �	�
  
�( ��	�� 	%	� v+�0� ���M�� ह� $ �� �ह�� 9�ह2� हJ ? �� 	���� �� (� ��5� �0  ह� , 
:��� 	ह� ���2� ह3  +ह �	~ �� 0� �� ह���� 0�M �B (� 70 ���5 	� v+�0� 
�= ��	��� 
��2� ह& , (� �(0J� ह& , :���  �ह2 ��2�� 	-� ह& , �� 2��� ��5� �� 0�12� ह3  +ह �	~ 
�� 0B $ �=� 	ह� 2O,�� 0�1�� ह& 2�  ह�� ���� ��	��� �� dOG�2 �� (���� �5�=� $ 
�( :	�� h+ MdA �ह� ह& , ,ह 	���� �� 1��0�� ��  ह&�	+2 �� �ह� ह& U� :	�� 
���Y +ह ह& �� :	�� >	
 ��  :�92 0�� :	�� �ह� ��
2� ह& $ :	�� >	
 ��L�@ 
�� �%�� =� , +ह :	�� =��?@�  �ह� �ह2� ह& �	�
  ��	�� �� dOG�2 |	� ह& $ ��	�� �� 
�ह� G� , ��	� ��?= �� G� �� 10 H�2M2 ह���� �� 	�GD� �Jm+ =�ह3 ? �� %`��  , �	 
	���� �� �ह� %`�+� $  

( �����	 �ह��) ��2��� ह *) 

 9�� ह(�� ���5 a�  �� 19T ��D9���+< �� �x��� �� 2� 0� �0+� , :��� 
2� 0� �0+� 9�� ह(�� ���5 a�+� H�2 ,8D , 
���� ��	�� �� �ह� �0+� U� 	�GD� 
�Jm+ ह& 
� , ,ह 
�  
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��� ��	��< �� ��
 ��2� ह&  , +ह 
� 	�9�� �5�=� $ W+� ह���� 0�M ��  	
� ��	��< 
�� 	���� (� 	�GD� �Jm+ ��d692 ��2� ह& , ,ह ��
2� ह&? ह� 	�
 +ह I?I@ �ह2� 
ह& �� ��	�� ��  :	�� 1�2� �� (� �� 0�� 
� ह& , (� v+�0� >�+0��?0 �ह� ह& , 2� 

�  (� 	�GD� �Jm+ 	���� घ��82 ��2� ह& , W+� 	���� +ह 	3��d692 �� ��2� ह& 
�� ,ह 	�GD� �Jm+ 
� :	�� ��
 �ह� ह& ? -�� �� >	
 �� ह��� ��4
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 0�1� , 
=�ह3 ? �� >	
 �B %��%� ह� 	�
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 (�  – 9?0 ��	��< �� ��
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� �� 0�1�� �5�=� – ह� ��2�� 
��(=�� 0�2� ह�? �
� �
��( ��C (� %2� �ह� G� ��  � ���5 	[� 
�1  
�=� �� 
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n�\ �� �� �0+� ? ��	��� ��  n�\ �� �� �0+� ? 
घ3 :b�= �B �� �0+�? �?SOK� �� �� 
�0+�  ? 	����� :b�=< �� �� �0+� ? ��	�B �� �0+� ? ��(=�� �� �2
% ��(=�� 
ह�2� ह& $ ��+D �0,	 0��� �� �2
% ��(=��  �ह� ह�2� $ +ह ���2� हJ ? �� ��+D �0,	 
�0  ह� ���� 
�=< �� $ �3 4 	�
 , �3 4 �0�< ��  �
  ��� ��
� ह� , �3 4 
�=< �� 
��
� ह&  
���� �� +ह �ह� �� ह���  � ���5 	[� 
�1 
�=< �� ��(=�� 0� �0+� 
ह& , �%m�3 
  �0� * ह& $ �	�B �ह� ��	� H��� �� 	i9�� �ह� ह& �;+G� ���� 93�x2� 
ह& , ,� �	~ �� 0B – �x� 	� n�\ �B :;ह<��  � ��<5 	[� 
�1 
�=< �� ��(=�� 
�0+� ह& $ 
घ3 :b�=  ����  %0? ह�2� (� �ह� ह� $ 
घ3 :b�=< ��  (��  	� ह� �� ���� 
0�M �� %���(=��� �� 	�O+� �� 0J� �� 	�2� ह� $ +ह ���2� हJ ? �� $... ( *+,-�� ).... 

 �� �-घ �/) �;	� : +ह  * Mw0 �ह� �ह� , 	i9�� �ह� ह& ,+ह �ह� $ 

 �� ��� 1-&� &;�1& : ���, �� ���� G�S� � ह� �ह �ह� हJ ? 
���� %�2 ह& , +ह  
�ह �ह� हJ ? $ ���� ��	� *+dA �� ��� �ह� �
+� ह& $  

 �� �����	 :  �� * Mw0 �� ह@� 0�2� हJ ? $ +ह %�2 	ह� �ह� ह& , |	� �ह� $  

 �� ��� 1-&� &;�1& :  
���� ���� ��	� *+dA �� “ �ह� �ह� $  

 �� �����	 : +ह Mw0 ����  �3?ह 	� ���
�, +ह �i4� �ह� ह& $ 

 �� ��� 1-&� &;�1& : -;+,�0 	�ह% $ 2� 
घ3 :b�=< �� dOG�2 %5� 
��(3� ह& $ ��	�� �� ���� �ह� ह& �� :��� ह� h� �S@ ��SD 0�=� – (� +�o+ ��	�� 
ह� $ +�o+ ��	�� �x� ह& ? �(���  ��	 0�  �5 (��� 	� v+�0� (��� ह& $ ह& ह� �ह� 
:���  ��	 $ %ह32 �� 
�=< ��  ��	 0�  �5 (��� ह�=� $ 9
� , 0�  �5 ,�
< �� 
�� 0B=� 2� 	�O+� :	�� �ह�  ह& $ ���� घ�8Y� 2� ��4
� 	�
 
� �� G� �� ��	�� 
(� �Y 
�2� ह& , :	 �� ह� 9 H�2M2 w+�( 0� �1�=B 
���� ,ह �
� 2� �ह� ह3� ह& 
U� �
� 2� 9h,gd~ w+�( 
� ह& $ �( 2� �ह� ह3� ह& U� �( 
� 	���� �	 %�2 
�� �ह �ह� ह& �� ह� %��� 	� 

 * Expunged as ordered by the Chair. 
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SHRIMATI S.G. INDIRA (Tamil Nadu): Thank you very much, Sir, 

for giving me this opportunity to speak on the discussion on Interim Budget 

2004-05. First of all, I, on behalf of AIADMK party, welcome the Interim 

Budget for the year 2004-05. Sir, this is the right time to appreciate the 

Budget when it has given importance to 'Panch priorities', that is, enhanced 

employment, and eradication of poverty; a second green revolution in 

agriculture; infrastructure development; fiscal consolidation; and greater 

manufacturing sector efficiency. I welcome the extension of the coverage of 

Antyodaya Anna Yojana to furthermore 50 lakhs BPL families. I request the 

Government to come forward to give full financial assistance to similar 

programmes implemented by the State Governments with their limited 

resources. I also appreciate the Government for the added allocation to the 

tribal areas under the Scheme. I also appreciate the Government for their 

decision to upgrade a medical college in Chennai to the level of All India 

Institute of Medical Sciences under Pradhan Mantri Swasthya Suraksha 

Yojana. I request the Government that these measures may be taken up for 

implementation in the present financial year itself. I also appreciate the 

Government's initiative in lowering the rate of interest for the farm loans for 

the agriculture purposes, and liberalising the mortgaging of the entire land 

holdings. I appreciate the Government's proposal for the special promotional 

campaign for Self Help Groups, which is very much useful and essential for 

the women sector. So I appreciate the Government for this special Scheme. In 

order to revive the Tea industry, the Government has come forward with the 

revival package, to provide Special Tea Term Loan repayable in five years, 

which is also a welcome feature. I welcome the Government's decision to 

constitute a National Cattle Development Board with the appropriate 

budgetary support. I request the Government to provide full financial 

assistance to the State of Tamil Nadu where our Chief Minister has launched 

so many cattle development schemes. So we need financial assistance from 

the Central Government in this Scheme. The Government have now decided 

to set up four global standard international convention centres through public-

private partnership in Mumbai, Delhi, Goa and Rajasthan. Here, I must 

mention that we, in Tamil Nadu, are having so many historical places, 

historical temples as tourist spots, so I urge upon the Government to come 

forward to have at least one convention centre in Chennai. Sir, this is the 

requisition of the State of Tamil Nadu that the city 
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of Chennai is facing a major water crisis. At present, storage is the lowest as 

compared to the last 55 years. Now, we are having very less storage. 

Recorded data is available in this regard. The Government of Tamil Nadu has 

submitted a detailed memorandum regarding this. The hon. Chief Minister, 

Puratchi Thalaivi, had written to the Prime Minister and the Deputy Prime 

Minister requesting assistance for Rs. 700 crores from the National Calamity 

Contingency Fund to tackle the crisis. Immediately, the Deputy Prime 

Minister has announced that Rs. 50 crores will be provided initially to tackle 

the water crisis  in the metropolitan city in Chennai. ...(Interruptions)... 

SHRI NILOTPAL BASU: Sir, for Kolkata, there is no money for 

water. But immediately after alliance, Rs. 50 crores have been sanctioned to 

Tamil Nadu, 

 

SHRIMATI S.G. INDIRA: The water crisis is very acute in Tamil 

Nadu.  
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SHRIMATI S-G. INDIRA: Sir, it is your duty to raise a demand. 

You can claim. We have claimed it and we got it. ( *+,-�� ) ....  
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SHRI NILOTPAL BASU: I have no problem. 

SHRIMATI S.G. INDIRA: Sir, in this regard, our demand was Rs. 

700 crores, but only Rs. 50 crores have been sanctioned. In the city of 

Chennai, the Chief Minister has taken all steps to ensure the supply of water. 

She has issued necessary instructions in this regard. They are supplying water 

to the metropolitan city through lorries and a sum of Rs. 60 crores per month 

is being spent for this purpose. But only Rs. 50 crores have been sanctioned 

by the Central Government. Our demand was Rs. 700 crores. This is for your 

information, Sir. A Central Team should be sent immediately to Tamil Nadu 

to make proper assessment of the situation, because in the metropolitan city of 

Chennai, we are facing an acute water shortage, even in this season, and if we 

compare the situation which is obtaining as on today with that of the situation 

which would be there in the 
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Months of March and April , we won’t be able to tackle this problem ,There 

has been repeated failure of monosoon in Tamil Nadu in the last few years.  

(Interruptions ).... 
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SHRIMATI S.G. INDIRA: The year 2002-03 was extremely bad, 
which led to a serious drought. All the 28 districts in Tamil Nadu, except the 
metropolitan city of Chennai, have been declared as drought districts. The 
Centre provided assistance under the NCCF, and the State Government took 
up the drought relief works throughout the State. The said drought relief 
operations have been well appreciated. Now, in the current season, the south-
west monsoon and also the north-east monsoon have failed. In 2003, there 
has again been failure of monsoon. We are also facing a lot of problem. This 
is a very serious problem. Again, several districts have been affected due to 
the failure of Karnataka to release the legitimate share of water to Tamil 
Nadu. The people of the Cauvery delta district have been affected. The hon. 
Chief Minister of Tamil Nadu has written to the Central Government 
regarding the drought situation prevailing in Tamil Nadu. A memorandum 
has also been submitted for relief assistance of Rs. 1584 crores and 
foodgrains of 10.8 metric tonnes to take up the employment-oriented works. I 
request the Government to immediately give the assistance to Tamil Nadu to 
enable them to take up the drought relief works. 

The problem faced by the small powerloom weavers is very serious. 

Here, in response to the request of the State Government, the Government of 

India has exempted the powerloom sector from payment of excise duty for 

the first clearance up to Rs 25 lakhs, if the annual sales turnover does not 

exceed Rs. 35 lakhs. But the Chief Minister has written that we need 

exemption up to Rs. 1 crore. This request should be taken into account.   This 

is our submission. 

Sir, there is a serious water problem which is being faced by the 

people living in Chennai and other metropolitan area. It is a chronic problem. 

Our Chief Minister has also written. Chennai has no reliable sources.   

Desalination is the only option because there is no other source 
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for getting respite from the water problem. Desalination has high operating 

costs. It will be difficult to set up the project at high costs. Tamil Nadu is not 

having much finance. It is estimated that a 300 MD plant will cost Rs. 1,500 

crores. The capital cost should be funded by the Centre. It should provide a 

special grant. This is our request. This also should be taken into account 

while finding a permanent solution to the water problem. 

Another serious problem in Chennai is the emergence of slums. In 

Chennai City, slums are found on waterways and roadsides. So many slums 

are there, and the people are suffering a lot. Slums are found on the roadsides. 

These slums have to be relocated. The Government of Tamil Nadu has made 

a major effort. However, the problem is very huge. Nearly 60,000 families 

have to be relocated at a cost of Rs.1,000 crores. The present Central 

Schemes like VAMBAY and NSAP do not provide adequate resources. They 

do not satisfy the people. Just as in the case of Dharavi in Mumbai, for which 

the Prime Minister has announced a special grant of Rs.500 crores, an 

announcement should also be made to provide a special grant of Rs.500 

crores for relocating the slums in Chennai. This is also a very serious problem 

in Chennai. 

The Government of Tamil Nadu has also requested for providing 

support to restructure the public finances of Tamil Nadu. Under a scheme 

authorised by the Union Finance Ministry to permit right sizing of the 

Government and for fiscal adjustment, the Government of Tamil Nadu has 

requested the Central Government to provide additional market borrowings 

and grant support in the current year. Tamil Nadu has undertaken fiscal 

reforms to set right its public finances. I request the Government to provide 

additional market borrowings and grant support to the Government of Tamil 

Nadu for undertaking these fiscal reforms. 

There is a serious problem regarding excise duty exemption for the 

residual fuel oil. Three Independent Power Producers are using LSHS for 

generation of power. They are given some exemption. In Chennai, we are 

having three IPPs, namely GMR Power Corporation (P) Ltd. located at Basin 

Bridge in Chennai, Samalpatti Power Company (P) Ltd. in Dharmapuri 

District, and Madurai Power Corporation (P) Ltd. in Samayanallur, Madurai 

District. The excise duty on residual fuel oil is levied at 16 per cent. 

However, exemption is given for those IPPs who got permission under the 

Electricity Act, 1910. But the above three IPPS got permission under the 

Electricity (Supply) Act,  1948.    Hence, they were denied the exemption. 
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However, the IPPs were contesting for exemption, and no payment towards 

excise duty was paid. 

However, it was clarified in the Central Excise Notification No.6 of 

2003, dated 1.3.2003, that the exemption of excise duty would be extended to 

the IPPs which got permission under the Electricity (Supply) Act, 1948, but 

the exemption would be granted prospectively, i.e. from 1.3.2003. The IPPs 

as well as the Tamil Nadu Electricity Board were requesting the Central 

Board of Excise & Customs, New Delhi, to grant exemption of excise duty 

on LSHS procured by the IPPs for the period prior to 1.3.2003. The hon. 

Finance Minister has mentioned in the last line of paragraph 36 of his Interim 

Budget Speech, "I believe that a suitable legislative measure for retrospective 

exemption of this nature should be considered". Our request is that exemption 

should be given prior to 1.3.2003 because if we get exemption, we will be 

benefited and we will get exemption to the tune of Rs.225.55 crores. It should 

be made clear. Though payment of excise duty on residual fuel oils procured 

prior to 1.3.2003 was demanded by the Excise Department from the IPPs, no 

payment has been made by the IPPs. If we get this exemption, we will be 

very much benefited. I, once again, welcome this Interim Budget and the 

State of Tamil Nadu needs all financial assistance for further development.   

Thank you very much, Sir. 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Hon. Chairman, 

Sir, due to political compulsions, instead of dealing with a full-fledged 

Budget, whether we are willing or not, we have been forced to deal with an 

Interim Budget. The Government expects that the inflation would come down 

to 4.8 per cent of the GDP from the budgeted 5.6 per cent. The Government 

expects a revenue deficit of 3.6 per cent. The Government expects a GDP 

growth rate of 8 per cent. The increase in the interest payment will be 5 per 

cent. The Government expects a growth rate of 12 per cent in tax revenue. 

There is an increase in the tax revenue. The reason for this increase is the 

payment to the tune of Rs.11,000 crores by the corporate sector. In the excise 

and income-tax areas, the receipts have come down by Rs.4,000 crores in 

each area. As far as the non-tax area is concerned, the non-tax revenue has 

increased, but this is one-off income. The reasons for the increase in the non-

tax revenue are (1) the telecom licence fee; and (2) decrease in the food 

stocks due to relief measures and export of foodgrains. I would like to know 

from the hon. Minister how much subsidies we are giving to those people 

who are exporting foodgrains and how much subsidies we are giving to the 

people, the middle-class families, 
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who are taking rice from the ration shops throughout India. At least, you can 

supply rice to all State Governments at the rate at which you are supplying to 

the exporters so that the common man throughout India will be benefited. An 

Infrastructure Development Fund has been created to develop power 

generation, tourism, telecom, airports and roads. It clearly shows that we had 

not got the FDI that we expected to develop the infrastructure in India 

through liberalisation and that it has not yielded the result that we had 

expected. If you want to understand the problems of small industries, 

pharmaceuticals, biotechnology and software, you have to invite them. 

Regarding agriculture, small tea-growers are now getting Rs.8 per 

kilogram. Earlier, the Central Sales Tax was reduced from 4 per cent to 2 per 

cent. It needs to be considered. In my State, Tamil Nadu, the sales tax has 

been reduced from 8 per cent to 4 per cent. It also needs to be considered. 

Then in the East European countries, there is a demand for Indian tea. I have 

already requested the Government of India to see to it that the Indian tea is 

exported to the East European countries. 

Now I come to the BPO sector. To establish a Call Centre in 
America, the total expenditure comes to 57,600 dollars. To establish a Call 
Centre in India, the total expenditure comes to 8640 dollars. For an American 
who is working in a Call Centre, they have to shell out 75,000 dollars, and for 
an Indian working in a Call Centre they have to shell out 15,000 dollars. 

Recently, America passed an Act for curbing BPO. When the 

Government of India talked to the American Government about it in June last 

year, they said that banning BPO was a bad policy. The US Trade 

Representative, Robert Zoellick had said it. They have gone back on the 

assurance given to the Government of India. 

I would also like to know about the Monsanto episode. Monsanto has 

declared that they have got patent right of the Indian wheat. It is called 

NAPHAL. They got this patent from Munich European Patent Office. If you 

are not going to object to it, I feel the Indian agriculture sector, particularly 

the wheat growing areas are going to be affected very badly. The last date for 

making an appeal is 21
st
 February. If the Government fails to do so, then the 

wheat growing areas in India are going to be affected. 
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The other important area is gold and silver. Here you have given some 
sort of relief. I can understand it. I do not know as to what is the rationale 
behind reducing import duty on alcohol. I am not able to understand it. I hope 
the hon. Minister would enlighten me when he replies to the debate. 

Now I come to the Salem Steel Plant. This year, SAIL has earned a net 

profit of Rs. 2,000 crores. Now they have given financial assistance to some 

other steel factories from the SAIL fund itself. But they have asked the Salem 

administration to get loan from commercial banks. They are paying heavy 

interest on that loan. If SAIL comes forward to repay the loan which the 

Salem Steel Plant has taken from commercial banks or if the Salem Steel 

Plant is given some loan at lesser interest, it will become economically viable. 

It is technically feasible. Therefore, it should not be privatised. This is in the 

national interest. If you give it to the private people, you know how the 

private people behave. Therefore, it should not be privatised. That is my 

humble request. 

So far as trade deficit is concerned, from April to November, it has 

increased to 11.2 billion and in the same corresponding period, it is only 5.5 

billion. Then the  external debt crossed 110 billion. 

There is a duty cut on imported raw materials. I welcome it. But, at the 
same time, the Government should see to it that the benefit of this duty 
reduction on imported raw materials goes to the consumers. We have to find 
out some mechanism. 

So far as Waste Land Development is concerned, it should not be 
given to the private sector. It should be given to the landless people 
throughout India. If we give Pattas of the wasteland development to the 
landless people, particularly the agriculture labourers, only then the people 
will be benefited. Only then can we have the result that we expect. 

Sir, in the banking sector, there is an inconsistency. If a bank already 

exists in India, then, it gets the FDI up to 74 per cent. But if anybody from the 

overseas comes to establish a private bank here, then, they can get FDI up to 

100 per cent. This, I feel, is the anomaly in the policy. I feel that even our 

existing banks should be entitled to the same limit. 

Then, as far as the NPAs of the banks are concerned, how much 

percentage of it has been reduced by collection and how much percentage 
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of it has been reduced by provisioning from the profit of the banks? 
Provisioning from the profit of the banks is totally different from collections. 
Therefore, the difference should be there. 

Then, I come to some important issues pertaining to textiles. The 

powerloom sector throughout India is suffering. Actually they wanted to see 

to it that the Sales Tax is abolished. Also, Sir, I had been repeatedly 

requesting the Government, -- in fact, this is the fifth time I am raising it here 

-- that the excise duty on yarn should be reduced. When the duty was four per 

cent, I pleaded with the Government to reduce it to 2 per cent. But instead of 

reducing it to 2 per cent, they have enhanced it to 8 per cent. There is also 15 

per cent additional duty on excise duty, in which case the effective excise duty 

becomes 9.2 per cent. Now, most of the spinning mills are only in the South. 

But the weaving mills are in the North. The problem is, the waste cotton is 

important. For import of waste cotton, they are now charging 15 per cent. In 

the same way as we have the wasteland, we have the waste cotton. Sir, there is 

15 per cent tax on import of waste cotton, while on import of cotton, it is 10 

per cent. There is a lobby going on in our country. They are not the real 

producers of cotton. They are the exporters of cotton. They are playing 

mischief in our country. That is why I am saying that this import duty should 

be reduced. What I feel is that if the import duty is reduced, the cotton 

producers are not going to be affected. It is only the exporters of cotton who 

will be affected. Some seven or eight years back, the Consultative Committee 

on Textiles had recommended that the Government should consider taking 

into account how much of cotton was consumed in three years' time and 

ensure that this much of it is retained in the country. If we produce anything 

much and above this, these can be exported. That was the policy which was 

followed some years back. I request the Government that they should review 

the present policy and see to it that it is again implemented. Sir, the handloom 

weavers are suffering; the powerloom weavers are suffering. The whole 

textile industry is suffering. That is why I once again request the hon. Finance 

Minister through you, Sir, that he must invite the State representatives of this 

industry, namely, (i) the mill sector, (ii) the powerloom sector and (iii) the 

handloom sector. You kindly invite all of them and find out what are the 

problems confronting the handlooom sector. There is a real problem relating 

to import of cotton. There is problem regarding excise duty. These things 

should be looked into. Sir, frankly speaking, it is because a request is coming 

from the South, that is being ignored. We are being discriminated.   This is my 

strong feeling.   That is why I request once 
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again that the Minister should call the State representatives of the textile 
industry, and see to it that their problems are solved. 

As far as tea is concerned, its export is essential. That is very 
important. 

Then, Sir, as regards water for irrigation and other purposes, I 

request the hon. Prime Minister, though you, to convene a meeting of the 

Cauvery River Water Authority. We have been repeatedly requesting for this. 

It is not a request of any one political party. This is a request coming from the 

entire people of Tamil Nadu. Two days back there was a report that because 

of heavy debt, an agriculturist committed suicide. This is the pitiable 

condition of the agriculturists of our country. Therefore, I plead with the 

Government to convene a meeting, find out a distress management formula 

and, thereby, save the agriculturists. That is a very important issue that is 

confronting the state. 

Then, as regards standard deduction for income-tax purposes, often 
they have been saying that any increase is not acceptable. Here again, I feel 
that there should be consultations held with the industry and the Government 
representatives, then fix a permanent basic amount, and enhance the standard 
deduction as and when inflation takes place. This should not be an ad hoc 

decision of any Finance Minister. At least, the policy should be changed on 
lines of what is prevailing in Australia. These are very important issues.  
Apart from that... 

MR. CHAIRMAN: Thank you. 

SHRI S. VIDUTHALAI VIRUMBI: Sir, I will take only one minute 
more. I want to say something about Monsanto. Let me quote from the news 
item Time running out for India over patent' which appeared in The Hindu of 
31

st
 January, 2004.   It says: 

"According to Christoph Then, a Greenpeace patent expert from 

Germany, there was no real technological input from Monsanto. It 

was not an invention. They just took the germ plasm from one of the 

genetic resource banks in U.K., to which India has contributed free 

of cost under various international pacts, cross-bred it and claimed 

they had 'invented' a new variety with enhanced quality for biscuits 

and chapattis. This is nothing but robbery and bio-piracy as it forfeits 

the rights of Indian farmers and dismisses years of 
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hard field-work.   India's seeds came from the Indian farmers who 
are known to exchange, save and develop seeds over the years'. 

So, it is bio-piracy like we had aqua-robbery by mineral water people.   This 

should be stopped.  The Government should take stringent action. 

With these words, I conclude. 

SHRI KAPIL SIBAL : Mr. Chairman, Sir, I rise to participate in this 

debate on the Interim Budget and the Finance Bill. 

Sir, we are everyday subjected to advertisements in the electronic 
media about how good we are all feeling, and how India is shining. I have 
nothing against that. 

MR. CHAIRMAN: Everybody should shine. 

SHRI KAPIL SIBAL: I have nothing against that. My problem is 

only this, Mr. Chairman, ... 

(THE DEPUTY CHAIRMAN in the Chair) 

SHRI KAPIL SIBAL: ...It is my misfortune. 

THE DEPUTY CHAIRMAN: Am I a misfortune for you?, That is 
not a very complimentary... 

SHRI KAPIL SIBAL: No. I was completing something for the 

Chairman.   It is my good fortune that you are here. 

THE DEPUTY CHAIRMAN: I will convey to him. 

SHRI KAPIL SIBAL: As I was saying, we have nothing against the 

campaign, which says India is shining and everybody is feeling good. But the 

way I look at it is the following. 

If after a long winter and several days when the clouds cover the sun 

and the sun does not come out, the sun does come out and shine, everybody 

rushes out from his home to enjoy the sun, the warmth of the sun. So, when 

India shines, it is my expectation that everybody in India should absorb the 

warmth of 'India shining', and if everybody in India absorbs that warmth, I 

have no problems. Everybody will feel good because the sun gives us warmth. 

And you all feel good after a couple of wintry weeks that the sun is shining on 

you and you are getting the benefit of the warmth. 
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But when we look at this Interim Budget, it does not even note those 

sectors of the economy where people could not possibly be feeling good. Let me 

give you examples. In 1995, 200 million Indians did not have enough to eat. In 

the same year, 5 million metric tonnes of foodgrains, worth nearly 200 billion 

dollars, were exported. Seventy-eight per cent of the world's malnourished 

come from countries with food surpluses. Two in every five females over the 

age of seven are illiterate. For this lot, India is not shining. Three out of every 

five children are underweight and malnourished. For those children, India is, 

certainly, not shining. Two hundred million children in the age-group of six to 

fourteen, i.e., 43 million, out of 200 million children in the age-group of six to 

fourteen, are still out of school. For them, certainly, India is not shining. And, of 

these 43 million, 25 million are girls. For those young girls too, India is not 

shining. Of the 900 million illiterates in the world, almost i/3
rd

 belong to India. 

For them too, India is, certainly, not shining. I can go on and on with these 

figures. The fact of the matter is, if you look at the Interim Budget, what does 

this Interim Budget do? Which are the sectors of the economy that the Budget 

targets? The peak customs duty on non-agricultural goods reduced to 20 per 

cent; customs duty on coal reduced from 25 to 15 per cent; customs duty on raw 

materials for making electronic components reduced from. 5 to 0.5 per cent; 

customs duty on cellular phones reduced from 10 to 5 per cent; customs duty on 

computers reduced from 16 to 8 per cent. Inland air-travel tax and foreign travel 

tax have been abolished. I am just giving you some of the features of the Interim 

Budget. Now, these so-called sops are targeted for whom. It is for those who 

use computers, those who import computers; it is for those who travel by air; it 

is for those who import electronic components for making other items. So, it is 

targeted towards a certain section of the society. I am not against that. Mind 

you, I am not against that. If this generates growth in that particular section of 

the society, and because of that growth in the service sector, you get an overall 

growth rate of 8 per cent, I am not against that. The point I am making is that all 

your sops are targeted towards a particular sector of the economy, and the 

largest sector of the economy is left out. Let me demonstrate that. For ' example, 

if you carefully look at these financial proposals, rich families, upper-middle 

class, corporate houses, foreign investments, all these sops are targeted towards 

those, and 80 per cent of India's population is left out. Now, certainly, that 20 

per cent of the population will feel good. I don't feel bad about that. But, what 

about the 80 per cent? What have you done for them? Now, there are problems 

in the Budget itself because the Budget 
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gives these sops. If you are going to reduce the customs duty -- that is now 
part of the budgetary scheme -- from customs duty, you are going to get 
revenue resource -- to that extent, your resources are reduced. If you abolish, 
for example, the Special Additional Duty, SAD at 4 per cent, to that extent, 
your resources are reduced. Now, how are you going to make that up? Let me 
just tell you what the hon. Finance Minister says as to how he is going to 
make it up, and how far-fetched that is, because the total duty cuts announced 
are expected to be an estimate of about Rs.10,000 crores. This Rs. 10,000 
crores is a dent on Government's earnings, and it will be hard to bridge the 
gap. The Budget deficit for the current financial year is going to be 5.6 per 
cent. Now, if you are going to spend Rs. 10,000 crores extra through giving 
sops of this nature --because your revenues are going to be reduced by 
Rs.10,000 crores -- your Budget deficit will, certainly, go up to alarming 
proportions. How do you want to bridge this gap? Let us analyse this a bit. 
The five per cent cut in customs duty would reduce collection under this head 
by about Rs.500 crores. Abolition of four per cent special additional duty will 
result in a loss to the Finance Ministry of about Rs.3,700 crores, because the 
Budget of 2003-04 has been estimated at Rs.3,757 crores from SAD. Now, 
that you are going to lose because you have given a sop. 

Then, the slashing of excise duty on inland air travel tax and foreign 
travel tax would cost the Government Rs.1,115 crores, as per the Budget 
Estimate of 2003-04. So, the revenue loss from other customs duties on coal, 
nickel, project imports, IT goods will be in the region of Rs.500 crores. 

So, the revenue loss from these duties means that the Government 

would not only face the difficulty of reining in the fiscal deficit of 5.6% of the 

GDP but the Budget of the new Government will also have to look for other 

means to plug the gap for 2004-05. This is alarming. As per the cumulative 

monthly figures of the Government accounts from April to November, the 

fiscal deficit of the Centre touched 61% of the Budget Estimate at Rs. 93,656 

crores. Non-Plan expenditure in this period shot up over 67% of the Budget 

target at Rs.2,13,474 crores. It was 56.2% at Rs.1,66,000 crores for the same 

period in the last financial year. 

So, the Centre slashing of customs duty rates comes at a time when 

its collections just averaged 8% at Rs.32,000 crores in the first 8 months of 

this financial year compared with the Budget target of 14%. Therefore,   it   is   

clear   as   crystal   that   duty   cuts   announced   by  this 
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Government are clearly aimed at wooing a certain section of the community 
for electoral gains. No measures were announced for the farmers and the poor 
by way of reducing the prices of essential commodities. This is, therefore, a 
political exercise that has been conducted by this Government in order to woo 
the voter. And it is that that I take serious objection to. 

Madam Deputy Chairperson, I want to make a fundamental political 
point here and that is the following. I do believe that in India, unlike in 
England, we have a written Constitution and under the written Constitution, 
the term of the Lok Sabha is five years. Now it is very difficult for me to 
swallow the proposition that we are entitled any time to dissolve the 
Parliament for petty political gains just because our Constitution is based on 
English pattern. I don't accept that proposition in principle. If our Constitution 
being a written Constitution states that the term of Lok Sabha is going to be 
five years, then you can reduce that term subject to extraordinary situations. It 
is possible, for example, if you lose majority. Then, automatically, the term of 
five years will be reduced and we will have to go in for general elections. But 
it is not anybody's guess that this Government had lost majority. This 
Government was in majority and there was no danger to it till the expiration 
of its term in September. So, this Government must explain to the people of 
this country as to why an election was foisted on the people of this country or 
will be foisted in April, seven months in advance. They must give a reason. 
At least, so far, they have not publicly stated as to why they have done this. If 
they say that they did it because they won the three Assembly elections, 
therefore, they thought it better to advance the Lok Sabha election as they 
might get a benefit out of it, then I say with great humility, this is not the way 
the democracy ought to function in this country. They must have a more 
cogent reason to take to the people of this country. They owe to the people of 
this country an explanation as to why they have advanced this election 
because obviously there is no emergency that is facing this country or the 
people of this country. And that is why I made this principal point because I 
have already demonstrated how the sops are targeted for a particular electoral 
gain. So, if you look at the political background, the advancing of election 
from September to April, there is no logical reason for advancing it. Then, 
you look at the Interim Budget in that context. There is absolutely no doubt in 
anybody's mind that the whole exercise was done for the purposes of gaining 
a political advantage. In this context sops are no worse than bribe being 
offered to the people of this country to vote for 
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them. I, as a Member of the Congress Party and on behalf of my Party, say 

that this is unacceptable to my Party. 

Madam Deputy Chairperson, I was absolutely amazed to read in the 
address of the Finance Minister a statement, which to some extent amused 
me, and I quote it. "The country's macro economic situation is better than it 
has ever been in the last 50 years." Let us analyse this a bit what it means. 
Why look at the 50 years? Let us look at the performance of this Government 
in the last five years in comparison to the performance of the Congress Party 
between 1991 and 1996 and see where the numbers are. As you know, 
throughout the period of the five years term of this Government, the GDP 
growth rate averages about 5.7 per cent. In comparison the GDP growth rate 
during 1991 to 1996 was an average of 6.8 per cent. So, in terms of the GDP, 
it has not performed better. Let us look at agriculture. In agriculture in the mid 
nineties, there was a growth rate of 4.7 per cent. In the late nineties that 
growth rate was only 2.1 per cent. We know for a fact that in the agricultural 
sector, for two consecutive years, there had been a negative growth rate. So, 
there too the situation is not better. Now let us Jook at industry. We had a 
growth rate of 7.6 per cent in mid nineties and 7.1 per cent in eighties. As far 
as the late nineties are concerned, there was a growth rate of 4.5 per cent. The 
growth rate in the industrial sector was 8.5 per cent from 1993 to 1997 and 4.8 
per cent in comparison to what it was in the last four years. So, in industry too 
they fell far short of the growth rate than the Congress Party between 1991 
and 1996

1
. The consolidated Government deficit was reduced from 9.6 per 

cent in 1991 to 6.7 per cent in 1995-96. But in 2001-02, it shot up to 10 per 
cent and the consolidated Government deficit is almost 11 per cent as of 
today. Therefore, there too, the macro economy is much worse. Primary 
deficit in our regime fell from 5 per cent in 1991 to 1.5 per cent in 1995-96 
and in 2001-02 it came back to five per cent. There too the economy has not 
performed better. In what way, therefore, is the macro economic situation 
under this Government better than it ever was in the last 50 years? I do 
believe that the Finance Minister stands up, speaks in the House and talks to 
the people of this country, and we do have a habit of believing him. Let not 
the statements of this nature be made when the numbers and figures suggest a 
different story. If we start doing this, then the belief of the people on 
institutions in this country will slowly diminish and that, ultimately, is not 
good for democracy. 
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Madam, let us talk about the agricultural sector because, I believe, 

this is not really my own view, but it is also the view of great economists in 

this country. I do believe that this country must address itself to the 

fundamental lack of productivity in agriculture that employs 3/4th of its 

workforce, but contribute only 1/4
th

 of the GDP. This is the heart of the 

problem. During the last five years, in what manner has the hon. Finance 

Minister addressed this problem? I do believe the Finance Minister has not 

addressed it at all because in this Government and under this Government it is 

only a part of India that shines, the rest of it is in darkness. 

Now, let us look at the employment situation in our country, during 

the years they have been in power. This Government is in power. 

Employment in the organised sector has been reduced from 9 per cent to 7 

per cent. As you know, of the total employment in this country, 93 per cent is 

in the unorganised sector. Earlier, it was 91 per cent in the unorganised sector 

because employment in the organised sector was only 9 per cent. We have 

lost jobs in the organised sector to the tune of 8.8 lakhs between 1996-97 and 

2001-02, whereas, between 1989-90 and 1996-97, the employment increased 

each year with the creation of nearly 19 lakh new jobs in this sector. So, there 

too, this Government has performed much worse. 

Madam, the annual growth of private fixed investment was 15.3 per 
cent in the mid-90s and it was 3.7 per cent in the late 90s. Fixed investment, 
in proportion to the GDP, was 27 per cent in 1995-96 and 23 per cent in 
2003-04. Growth in gross domestic and capital formation is 10.6 per cent in 
the 90s and 5.3 per cent when you are in power. You give me one index in 
which this Government has performed better. Therefore, it pains me to read 
the statement of the hon. Finance Minister when he is gung-ho enough to say 
that the country's macro-economic situation is better than it has been in the 
last fifty years. Let me not start disbelieving a Finance Minister of this 
country. 

Madam, let me add only a couple of other issues. Every time sops 

are given and you do not know from where the revenue resources are going to 

come. This is not for the first time that it has happened. If you look at it 

during the last five years, I can detail out the performance of this Government 

in comparison to what it has promised to the people of this country. Let me 

just start off with a couple of figures. The hon. Finance Minster is to be 

blamed for the messy situation of the economy on fiscal management.  A 

shortfall in tax revenues of over Rs. 20,000 crores is one of 
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the largest in recent history. Despite that, the macro-economic situation is 

better than ever beforel In fact, if you look at the Budget Estimates and the 

Revised Estimates, they make a complete mockery of the Budget process. 

The figures show that the hon. Finance Minister over-shoots the revenue 

deficit and the fiscal deficit target by almost 40 per cent and 30 per cent 

respectively in the first three years. And, yet, we are told that the macro-

economic situation of the country is better! 

If you look at the Budgetary targets for disinvestment that may also 

make a pathetic reading. Let us look, for the sake of argument, because we are 

not debating the disinvestment issue, at the figures. We have not even met the 

target by far. For example, in 1999-00, your target was Rs. 10,000 crores. 

How much did you realise? Rs. 5,584 crores. In 2000-01, the target was Rs. 

10,000 crores. How much did you realise? It is Rs. 1,868 crores. In 2001-02, 

your target was Rs. 12,000 crores. How much did you realise? It was Rs. 

3,360 crores. So, that is your performance on disinvestment.   

...interruptions)... 

SHRI LALITBHAI MEHTA (Gujarat) : Can you please give figures 

for this year? 

SHRI KAPIL SIBAL: This year, it is only Rs. 3,000 crores. And, 

you say that you are going to get more because of the ONGC and the GAIL. 

Don't challenge me. I know the figures. ...tfnterruptions)... I know the figures. 

Don't challenge me on that count. ...(Interruptions)... You have to get that 

money. Anyway, look at the FDI. You have been tomtoming about your 

hundred billion dollar reserves, the stock markets. The fact of the matter is 

that the FDI investment in this country is in a trickle at this point. Let me give 

you the figures because I don't want to talk without figures. A comparison of 

FDI flows, between 1992 to 1996 and 1998 to 2000, proves that the 

Government's claim of 'India is shining' is not quite accurate. The net FDI as a 

percentage of the GDP rose from 0.05 per cent, in 1991-92, to one full 

percentage point, in 1995-96, which is a twenty-fold increase. Under the 

previous Finance Minister, it had collapsed from 0.6 per cent to 0.4 per cent, 

that is, less than one per cent. If this is the State of affairs, whom should we 

trust; what figures should we believe; to which statement should we give 

credence? 

Now, let us talk about previous sops, previous schemes, and 

previous talk about infrastructure development. The Government had assured 

several steps in the Budget of 2001-02 to boost infrastructure. 
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They said that they had put in Rs. 1,000 crores. Infrastructure Equity Fund 
was sought to be created with a public-private partnership in infrastructure. 
This is what was promised to the people of this country. What happened to 
that? What is the reality? The Infrastructure Equity Fund was scaled down to 
Rs. 300 crores. The public-private partnership never happened. No major 
infrastructure project was launched, except the Golden Quadrilateral Project. 
That is your performance in the infrastructure. You claim that 80-90 per cent 
of the Golden Quadrilateral Project has been completed, whereas if you go to 
Bihar and some other States, less than 30 per cent work has been done. That 
is your actual performance on the ground. You have not spent even your 
budgetary allocations. I challenge you, take any sector, between 1991 to 
1996, on any front, where your performance has been satisfactory. I challenge 
you with the figures. Now, let me tell you how you have performed even 
when you had got the funds. The Ministry of Human Resource Development 
surrendered Rs. 15,980 million. They could not spend it. And, this happens in 
a country where 40 per cent of the population is illiterate, where girls cannot 
go to school. And your surrender funds! That is your level of implementation 
of your economic programmes. You talk about 'India is Shining'! Sometimes 
I think why is it that politicians keep fooling the people of this country. Is it 
fair that to get political advantage we are willing to do anything? Do we have 
any moral principles left? I am not talking just of one political party. Why are 
we, as politicians, doing this to the people of this country? Look at the 
Ministry of Rural Development. You surrendered Rs.13,800 million. You 
could not spend it on rural development! (Time-bell) Look at health and 
family welfare. You surrendered 11,070 million rupees. You know, in the 
health sector, we had been spending 1.49 per cent of the GDP, which has 
gone down to 0.9 per cent. You are now, in this Interim Budget, saying, "We 
will have six medical institutes like Delhi." But what about the fact that the 
ratio to GDP is going down, so far as expenditure in health is concerned. In 
the same way, you have performed badly in the social development sector 
also. The GDP rate of growth -- you are worse off; agriculture -- you are 
worse off; employment -- you are worse off; industry -- you are worse off; 
manufacturing -- you are worse off. The rate of saving, in this country, has 
gone down from 26 per cent to 19 per cent -- you are worse off. What is 
going to be the generic growth in this country? The only thing that can 
happen is 'investment'. There is no way to generate growth, but 'investment'. 
You say that you will give concessions for import of components relating to 
power projects.   But who is going to invest, in this 
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country, for generation of power? Ever since we passed the 2003 Bill, what 
investment has come into this country? You talk about a billion dollars 
reserve. My learned friend rightly pointed out, you are paying more rates of 
interest on that billion dollar reserves that you have. You talk about FDI that 
is coming in into the stock market. That is not coming in. I am sorry, the 
investment in the stock market, that's not coming in from FDI. That capital 
will fly, as you know, whenever there is a vacuum, the capital always fills it 
up. Your earnings are not because of export earnings. Export rates have also 
gone down. So, which part of the economy is shining? Yes, your faces are 
shining. India, certainly, is shining. Sir, from where you sit, you certainly are 
shining. You are, certainly, shining because you are under this belief that 
whatever your leader says, you must accept it. If he says India is shining, you 
have to accept it. In fact, do you know what NDA stands for? NDA stands for 
'Not Done Anything'. And let me tell you another thing. ...interruptions)... 

One second; don't interrupt me. ...{Interruptions)... Let me tell you another 
thing. ...(Interruptions)... Let me tell you a home truth. This NDA has become 
an NPA. ...(Interruptions)... It has become an NPA. ...(Interruptions)... Your 
NDA is an NPA. ...(Interruptions)... It is a Non-Performing Asset.   
...(Interruptions)... 

THE DEPUTY CHAIRMAN: Shri Lalitbhai Mehta, you can speak 

when your turn comes. 

SHRI KAPIL SIBAL: So, don't fool the people of this country. You 

have spent Rs. 250 crores on advertisement. And when you say India is 

shining, who is it that you are referring to? You ask an urban consumer, who 

has a variety of goods, which he can purchase. And he will tell you, 'yes, in 

the market there are a number of goods to purchase, so India is shining.' You 

ask a guy who purchases a Mercedes for which the duties have gone down. 

India is, certainly, shining for him. You ask a person who buys a Maruti car. 

At lower interest rates, he can buy one for himself, so, India is shining for 

him. But, what about 70 per cent of the people of this country? Have you ever 

interviewed them? Have you ever shown them on television? Have you spent 

this Rs. 250 crores for them? You are spending the taxpayers' money to 

further your electoral process, and, then, you tell us that India is shining, and 

that you are feeling good. You, certainly, are feeling good. There is no doubt 

about it. But come April, come May, India will still shine because of the 

genius of this, country, but you will end up whining.   Thank you. 
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SHRI BIMAL JALAN (Nominated): Thank you, Madam. This is a 
big debate because it is not only on the Vote-on-Account but also on the 
economy in general. And, obviously, time is short, therefore, I would like to 
be very selective. I also don't want to join the battle of the giants belonging to 
different parties, but I must say, unlike Mr. Sibal, I did enjoy it very much. 
And, from an economist's point of view, I think, it is healthy The fact that 
there is a competitive pressure on different parties to show that they have 
done better than the others while they were in Government, is welcome and 
can only be good for our country. The fact that there is a competitive 
pressure, there is accountability and that every party in Government is trying 
to do better, or, at least, claim that its performance is better; that is healthy. 
So, I have really enjoyed that debate. But, I don't want to join that battle. 

I hope that a few points that I have to make, will be above party 

because, I think, what happens to the country depends on the economy and it 

is what we are concerned about. But, before I do so, let me also declare my 

bias. I am an admirer of the present Finance Minister. I have worked closely 

with him. I have worked closely with all the people sitting in the Officers' 

Gallery and I must say that whatever little we were able to achieve in my 

previous capacity was because of their wholehearted support and harmonious 

relationship. I know there are lot of pressures, lot of problems in the Ministry 

of Finance from different sides and, ultimately, a Budget is about balancing. 

Now, whether that balance is right or wrong, I leave to different giants to 

decide, but what I would say is that whatever debate that I have heard today 

has been extremely rewarding, has focussed on the right points and some of 

the points made are 
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enduring.   So, I will deal with two or three of the general points about the 

economy. 

I think, Pranabbabu, my former Finance Minister, made the right 

point to my just erstwhile Finance Minister, Mr. Jaswant Singh, that 

whatever, whether India is shining, not shining, but there is a continuity in 

polices, that it is not an achievement of one Government alone, that it is a 

continuity. If India is in a strong position, if India is receiving sort of 

commendation of the rest of world, it is not because it is something that is 

today, it is a continuity over a period of time and, I think, this point is 

absolutely valid. Because, from an economic point of view and also from an 

economic history point of view, it is possible for one Government to destroy a 

country. We have examples. It is possible for you to do bad to the country. It 

is possible for you to create a crisis in the country by bad policies. That any 

Government, at any point of time, can do in the year. That has happened in 

Latin America and in a number of countries abroad. But, to build a country, 

particularly a poor country with a very large population like ours, cannot be 

done in five years by one Government, or, for that matter, two Governments 

or three Governments. It requires a long time. And, I believe that if we are in 

a position that we are in, it is partly because of the fact that there is a 

continuity, there is a purpose behind what our Governments have done. 

Sometimes, they may be wrong; on balance, they may be good, on balance 

they may be wrong. But, the country has had the good fortune of a continuity 

in macro-economic policy. So, the real issue then arises is what is different 

today. Why is India today claiming to be in a better position, I am not talking 

about parties here, than was the case, say, 20 or 30 years ago. Now, I would 

like to draw --Pranabbabu is walking out -- the attention of the House to the 

history of India after 1956. Madam, 1956 was the year when we had the first 

crisis, the Balance of Payments of India crisis when the Air India Consortium 

was founded and so on and so forth. Memories are short. From 1956 to about 

1962 when the Chinese War occurred, we were going around with begging 

bowls. Then in 1965, the ship-to-mouth debate, and, then in 1973, we had the 

first oil crisis. In 1979, we had another big crisis. Then, in 1986-87 there was 

drought and high inflation. In 1990-91, we had another big crisis. The point 

is, what is different about India today, and, I think, as Indians, we can take 

some pride in it is that India is in a position where the kind of crisis, the 

recurring balance of payments crisis, recurring foreign exchange crisis, 

recurring food crisis, recurring oil crisis, that we used to have, is no longer 

with us, and, that we can cope with a drought, we can 
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cope with two droughts, we can cope with oil price hike, we can cope with 
Middle-East problems, we can cope with border tensions, and, we can cope 
with all these together. That is what is different. 

I think while we deliberate on this issue as the other House is going 

to be dissolved, it is not the achievement of one Government, it is the 

culmination of the efforts made by everybody, and, I think, as Indians we can 

really take certain amount of pride, regardless of the party to which the 

Finance Ministry has belonged, regardless of the party which has headed the 

Government, that today India, as a country, can claim that the shadow, the 

problems, the recurring crisis of last 48 years or 50 years is over. 

I think, Mr. Sibal is also right when he points out that some things 
are happening but not everything is happening. Who can deny that India 
continues to be a poor country, who can deny that our unemployment 
problem continues to be high, who can deny that our literacy rates are not as 
good as they should be, who can deny that one-third of India is still 
persistently drought, desert or hilly who can deny about the inequalities of our 
income. Then what is the difference? The difference is that today you have 
the potential of handling these problems, which yesterday you did not have 
simply because of recurring crises. If there is a crisis, it takes three years to 
get over that crisis. In 1991-92 we did a tremendous job of getting over that 
crisis but we lost three years, four years. By that time another crisis comes. 

Today, I can say that, yes, India is not a developed country, there are 

problems, the glass is not even half full, but that is not the point. The point is 

that you have the strength, you have the potential, you have the ability, you 

have the reputation, you have the confidence of handling these problems and 

the credit does not go to one Government, thanks probably goes to just what 

we are, as a country. Madam, this was the first point I wanted to make. 

My second point is about unemployment on which we had a very 

important debate in this House day before yesterday for many hours. Again, I 

want to draw your attention -- this is my professional interest, you also read 

economic history -- that in 1956, when the Second Plan was launched, the 

Planning Commission then planned, very distinguished people had said that 

within 25 years, i.e. by 1981, unemployment problem would be over, and, 

that the poverty of India would be removed. The reason why I draw your 

attention again is that at that time there was unemployment, the 
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Third plan was concerned with unemployment, and, that there is never a year 

or two in which the country has not been concerned about unemployment. 

This is not a new problem. This is an old problem. We had Governments. 

You had Congress Government, you had left of the Centre Government, you 

had right of the Centre Government, you had new Government, you had short 

Government, you had long Government but unemployment remains. 

We also had different policies in the past. Those of you who are 

familiar with our Plans would recall that there was a time when this point was 

made why not handloom, why not cottage industries. There was a time when 

in a mill, a loom could not be replaced unless it was destroyed -- rather, it 

could not be replaced, it had to be destroyed - in front of the Textile 

Commissioner so that handloom could be protected. There was a time, I 

remember, in the IT Department, probably during 1977-78, when 

computerisation took place, computers were destroyed. It must all be handled. 

There was a time during 1991, when liberalisation or globalisation took place. 

But, has employment disappeared? So, you had different sets of policies, but 

unemployment is still with us. Why? This is a large issue. So, I will just make 

a capsule remark. This is because there is a difference between the haves and 

the have-nots. The difference is that those who have employment, receive the 

political attention and those who do not have employment, they do not 

receive the political attention, except talks. Now, let me explain. Do you have 

a trade union of the unemployed? Have you heard the unemployed going on 

strike? Do you have a dearness merger with basic pay for the unemployed? 

So, there is a problem of the haves and the have-nots, and the public choice 

theory would tell you that the interests of those who are combined are always 

politically more inspiring than the interests of those who are spread, the 

interests of those who are in multitudes. You do not have a strike of the 

unemployed. So, this is the issue that you have to debate; this is the issue that 

you have to grapple. This is not a party issue. That is the point I want to 

make. This is a problem of the haves and the have-nots, and the public 

attention, choices, pressures, are for the haves and not for the have-nots. This 

is a political reality in all the democracies, including this one. So, if you want 

to do something, please go ahead and do it. 

Now, finally, just three separate points which are again, not about 

the economy, more about the Budget and more about the management of the 

Budget.  The first point, apart from these two larger economic points, is, 
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in- the House, and, here I can say with a certain amount of personal 

experience and personal knowledge also, that there is somehow a feeling that 

the banks, the financial sector belong to Government. The point I want to 

make to this House is that all the deposits -- banks have little money of their 

own. They probably have 8 per cent or 9 per cent money. When the 

Government says, "I own a bank", the Government's money, the 

Government's capital is 8 per cent. Ninety per cent is that of the public. And 

what public? Not the large public; not the large investors. Large ones are the 

borrowers. That is the money of the small savers. Ninety three per cent of the 

total deposits are below one lakh in most of these institutions. Yet, there is 

always a feeling that somehow this money belongs to somebody. What I want 

to say to this House is that when you are looking at the banking sector, the 

word 'cooperative' is a very, very nice word. Who can be against cooperation? 

Everybody loves cooperation. But whose money is it that you are doling out, 

whose money is it that you are committing. It is the money of the people, and 

the first priority in the financial sector and the banking sector should be to 

protect the interest of that small person who is depositing with the bank. The 

reason, every time, when this question arises and I think in the recent days 

also that somehow banks, there is a tendency to miss this point. There is a 

feeling that banks have somebody else's money, that it is a large-fellow's 

money. It is not. The large-fellows are the borrowers. The small 'fellows are 

the depositors. And, the policy must concentrate in trying to make the system 

viable, strong and in the interest of that small man and that means that you 

must prescribe the standards of performance, the standards of prudence, the 

standards of capitalisation which are the best in the world. I mean, there can 

be a failure here and there, but if you want to meet the interest of the small, 

that is what you have to do. 

The second point is, which is also connected with the recent 

developments that there is a tremendous tendency -- and I am not excluded 

from that, - that whenever you have a problem in a bank or in an institution, 

merge it with a large one or with a good one. The first financial principle 

worldwide is that if you have a problem, segment it. Do not put the bad with 

the good. Because then the bad would also destroy the good. Every day there 

is talk about some merger or the other of the bad with the good. 

...(Interruptions)... 

SHRI    KAPIL    SIBAL:     That    is    happening    in    the    

NDA. ...(Interruptions)... 
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SHRI BIMAL JALAN: I do not know, I am not commenting on it. 

...(Interruptions)... 

SHRI KAPIL SIBAL: I am making it on the political point. 

SHRI BIMAL JALAN: I am not making a political point. That is for 

you. I would request this House that the ...(Interruptions)...\ am not speaking 

for the Government. Take the case of UTI. What is the difference? They 

segmented the UTI into two parts - the good part and the bad part. And you 

can see where UTI today is. Please, compliment the present Finance Minister 

for that also. So I would say this talk of merging of the good with the 

bad...(Interruptions)... 

SHRI NILOTPAL BASU: ..at the cost of millions of investors. 

SHRI BIMAL JALAN:   Not, really. 

SHRI NILOTPAL BASU:  Yes. 

SHRI BIMAL JALAN: If you had tried to continue with the UTI the 

way it was, then it would not have been one million but two millions. Today, 

you have been able to segment the problem and, please, take it from me, Mr. 

Basu, that merging things do not help.   If there is a bad egg, keep it separate.  

Take the bad...(Interruptions)...Take the responsibility. 

SHRI NILOTPAL BASU: I am not joining issue with you on that. 

{Time-bell).  But my point is that...(Interruptions)... 

���	� ���	� 1���� ( � ���	 ) : ���� +ह �02 ह& �� ��	� �� %�
�� 
�ह� 0�2� $ ... ( *+,-�� )  

THE DEPUTY CHAIRMAN: Let the debate go on. If we are going 

to have that kind of debating points...(Interruptions)...You asked him and he 

replied to you and let it end.   ...(Interruptions)... 

SHRI BIMAL JALAN:   I am simply saying that...(Interruptions)... 

THE DEPUTY CHAIRMAN: You are making your point, Mr. Jalan 

and you have the right to make your point and we have to listen to it. Then I 

will call another person. 

SHRI BIMAL JALAN: Madam, the final point, and I believe it is 

non-partisan. But I want the House to brood it in the next three months before 

we reconvene so that there is some substance to it because it will enhance the 

inherent strength   across the economy if we take the right 
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decisions. This final point is not only for the present Finance Minister but also 

for everybody else in this House. I believe that all incomes in the hands of the 

person receiving them should be taxed equally. This tendency that we have of 

taxing different sources of incomes differently, in a different manner, is not 

justified on any grounds of equity or efficiency, Whether I get it from stock 

market, whether I get it as interest, whether I get it from a fund or whether I 

get it from anywhere, the tax rate, which is applicable in my land should be 

the same. It can be zero. Then do not tax anybody. Or it can be 20, or it can be 

25. But it should not be 35 and 12 depending on the sources of income, or 

depending on individuals in any democratic society, you can make high 

exemption limit. Make it Rs.20 lakhs, Rs.5 lakhs, Rs.6 lakhs, but anybody 

receiving income in his hand irrespective of source of that income should be 

taxed equally. If you want to give preferential treatment, give preferential 

treatment to activities, but not to incomes in the hands of the person.  Thank 

you, very much. 
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SHRI FALI S. NARIMAN (Nominated): Sir, during this debate on 

the Budget, the hon. Members have attacked the Government, the hon. 

Members have supported the Government, but I would appeal to all sections 

of this House to congratulate the Government, not for this Budget, but for 

nominating to this House such a fine, distinguished economist, Mr. Jalan, 

who just spoke. He has made a signal of non-political contribution and 

helped to raise the level of debate. 

Sir, I have been in this House for nearly four years, and the single 

fact that has most impressed me during this period is the consistent, low-key 

and soft soft approach of the Leader of the House only to be matched with the 

soft-voiced and eloquent response of the Leader of the Opposition. I have 

great admiration for each of them. Despite great provocation at times, I have 

never seen or heard them ever raising their 
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voices or ever raising the rhetoric of the debate. And I often wonder, and I 

tell my hon. colleagues why all of us cannot emulate these two leading 

figures in this House of Elders. 

The equable temperament of the Finance Minister, I believe, is 

reflected in his speech on the Interim Budget. There are no extravagant 

claims, no beating of the drum, except at least one of the concessions that are 

announced is apparently given with a view to impending elections. He that 

runs may read them. "The recommendation of the Fifth Central Pay 

Commission Report that DA should be merged with basic pay wherever DA 

exceeds 50 per cent of pay has been fastened on." to merge DA to the extent 

of 50 per cent of pay with effect from 1
st
 April, 2004 and is clearly a wooing 

of a large segment of voters, namely, the Government servants, without the 

financial implications of inflation of this very large benefit. I wish the 

Finance Minister had used the same rational, restrainted language, which he 

used in paragraph 31, when speaking about reviving upwards the standard 

deduction for income-tax purposes. He said: This question needs to be 

revisited."   I wish he had said that. 

But, Sir, having said all this, unlike my learned colleagues, I have no 

figures to offer; I have no figures to refute. I have only some apprehensions to 

voice. I have uppermost in my mind what the Finance Minister said in the 

opening paragraph of his speech. He has said, "Growth statistics are very 

important; they are vital inputs." But, for that reason, he says( that it is 

important for us to have, what he calls, 'gross national contentment' for an era 

of distributive justice. 'It is-he says--the catalyst that motivates redoubled 

national endeavour." I agree. I like this phrase 'gross national contentment' 

because, as a non-party Member, it enables me to ventilate my apprehensions. 

The country will see greater and greater economic prosperity, and, if you 

pardon my saying so, without reference to whichever Government is there, 

because I always believe that the country is always greater than all the 

Governments it has had and it will ever have. The Finance Minister envisages 

in his Interim Budget Speech that there will be greater national contentment 

leading to national endeavour. But let us please examine what this means. It 

means greater contentment for all sections of the society; not for one section, 

not for one community, not for one class, but for all. 

I have an apprehension when I see visions of economic prosperity. 

Like the Finance Minister but I also see visions of growing intolerance and 

religious bigotry and, sometimes, visions of hate, and, as a member of a 
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minority community, I sometimes shudder. I also see visions of more and 

more unemployment and more and more jobless; and we cannot have national 

contentment, unless the minorities, the jobless, the unemployed, particularly, 

the educated unemployed, are given hope and avenues of progress. We are a 

pluralistic society with manifold cultures. We have a large pluralist populace. 

If your party, Mr. Finance Minister, envisages victory in the elections, then I 

wish you godspeed. But I request your party to remember the words of 

wisdom of a great English Prime Minister. When the Nazis were knocking at 

the doors of England during the time of the World War, he too had visions of 

victory. He said-those words are now famous--"in war, determination; in 

peace, goodwill; in defeat, defiance; but in victory, magnanimity". If you are 

victorious in these elections, as you hope to be, you must, and I repeat you 

must, be magnanimous to all sections of the society. Victory must not breed a 

sense of arrogance. Only then will you be able to truly have what you 

envisage, a gross national contentment, because after the party wins the 

elections, whatever the party, it must carry the country with it. Only then will 

there be national contentment. Victory is good; but integrity of the country, as 

a whole, is better. "Feel good" is a nice slogan. But I would respectfully 

suggest feel happy and feel secure" is a far better slogan. Thank you. 

SHRI P.O. ALEXANDER (Maharashtra): Mr. Vice-Chairman, Sir, 

while listening to the various speeches in the Parliament and following the 

comments on the Interim Budget in the media, I find that there are two 

streams of criticisms. One criticism is that the Interim Budget has been a 

give-away Budget, a populist Budget, a Budget which has been prepared with 

an eye on the elections and, therefore, it had exceeded the conventional 

boundaries of an Interim Budget or Vote-on-Account. The second stream of 

criticism against the Interim Budget is that it has not given enough or it has 

not addressed some of the important concerns of the nation. It like 

employment generation and rural development. When you look at these two 

streams of criticisms, I feel that I should congratulate the Finance Minister for 

producing an Interim Budget where criticisms from both sides are cancelling 

each other. I feel that it has neither been a give-away Budget nor a closed-fist 

Budget; it has been a Budget relevant to the needs of the economy at this time 

and I would call it a very timely Budget. My esteemed friend, Shri Bimal 

Jalan, said that he was a great admirer of the Finance Minister and he had an 

opportunity of working with him. I never had an opportunity of working with 

him,  but having listened to the two Budgets 
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that he had presented before the House, I think, I will also join the ranks of 

Shri Bimal Jalan and become an admirer of Shri Jaswant Singh. Who is a 

good Finance Minister? He need not be a financial expert. He need not be an 

economist. He does not have to have a Ph.D. degree in Economics. The 

Finance Minister is one who should know economic management and have a 

robust political sense. In fact, if you take the list of Finance Ministers of this 

country, in the post-Independent era, you will find that many of them who had 

succeeded in their mission were people with this political sense, robust 

political sense and the economic wisdom of economic management. I have the 

privilege of knowing the former Finance Minister, Shri Pranab Mukherjee, at 

work, at close quarters. He is not a professional economist. He is not a Ph.D. 

in Economics. But he managed the affairs of the country's economy at a very 

critical period even and distinguished himself in the period that he has been 

expanding the resources of the country. Of course, he did it wisely when he 

remembered the gift that was given to him by the Chancellor of Exchequer, 

the gadget which will always say, "Show me the money". 

[MR. CHAIRMAN in the Chair] 

But luckily today's Finance Ministers do not have to keep that type 

of a gadget. They are living in an era unlike the era in which Pranabji had to 

be the leader of the financial management in this country. Today's Finance 

Ministers are in a much better position. Therefore, they do not really need the 

gadget that he once had and probably, came to his use timely. 

Mr. Chairman, Sir, I should say, in compliment to Shri Jaswant 

Singh that in spite of his great modesty, characteristic and genuine modesty, 

he has really many good reasons to be proud of and today's Budget is one of 

them. If I list out what I consider to be relevant and timely, I will be repeating 

many of the things that have been said in this House by previous speakers. 

But the way in which he extended the Antyodaya Anna Yojana to two crores 

of people Below the Poverty Line, the manner in which he has extended the 

liberalised credit facilities to farmers; the importance that has been given to 

the rural sector in general; the scheme for water supply in the mega cities; the 

Convention Centres in certain places where they are badly needed; the 

introduction of new Health Centres; all these are particularly notable for their 

relevance and timeliness. I have no doubt in my mind that they will go a long 

way in triggering the momentum in economic growth which has already been 

set in motion. 
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I would now like to bring to the notice of the Finance Minister three 
points which I hope he will take into account when he presents the major 
Budget, three or four months later, or whoever is the Finance Minister, who 
might present the Budget, at that time. In spite of the Budget being described 
as timely and relevant by me, some points of reservation about the merger of 
50 per cent of the DA with the basic pay have to be raised by me because it 
has all the potential for generating the counter-impulses which may again 
throw the economy back to the stage where growth may not be on expected 
lines because expenditure goes unbridled. I would have liked to see the 
Finance Minister borrowing from the Fifth Pay Commission's Report some 
other recommendations also which should accompany the increase in the 
emoluments of the Government employees. For example, when the Fifth Pay 
Commission recommended merger of 50 per cent of Deamess Allowance 
with the basic salary, it also recommended drastic reduction in holidays, 
increase in working hours. But the Finance Minister's generosity resulted in 
leaving out the second part of the recommendation and giving them only the 
benefit of the merger of Dearness Allowance with the basic pay. A promise 
has been held out that when the General Budget is presented, he might 
consider raising, raising the exemption limits for income-tax. I hope, at least, 
at that stage, he would impose the much needed recommendation made by 
the Fifth Pay Commission, and insist on longer working hours and less 
number of holidays. We should always remember that the Government 
servants' convenience is not the fresh criterion to be taken into account in 
deciding on the condition of the service but it should be the extent of service 
they give to the public. Therefore, a condition has to be imposed, on the 
Government servants the obligation to work for longer hours and also 
produce better accountability. 

The second point which I want to raise is about the small scale 

industries. As the Chairman of the Standing Committee on Industry which 

includes Steel as well, I had to deal with hundreds of petitions received in my 

office where the small scale units have been complaining about the shortage 

of steel materials and, particularly, the high prices. We have received 

representations, -- we have met many of these people in our office during the 

sessions of hearing -- to the effect that hundreds of small scale industries 

have nearly closed down in Punjab, Coimbatore and in many other places 

because the prices of steel raw materials have shot up beyond their control. 

The Committee therefore, has recommended to the Government for its 

consideration that, at least, for a short period of six 
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months, they should be allowed the facilities of import of steel at reduced 
customer rates the Government could review the price trends and decide 
whether the import duty should be reduced further or it should be restored to 
the old level. The importance of keeping the small scale industries in proper 
health and preventing the chances of their closure should be kept in mind by 
the Finance Minister. 

And the third point is that in the Finance Minister's speech, there is no 
mention at all about education. Every other sector of development has been 
touched upon by the Finance Minister. But there has been a conspicuous 
omission about education. While the Government is committed to raising the 
allocation for education eventually to six per cent of the GDP, even a token 
expression of support to the education sector is absent in his speech. I would 
make a strong recommendation to the Finance Minister if he comes back to the 
same position, in a position to present the Budget in the month of June, to 
consider a scheme by which ten or twelve universities in India are selected as 
Centres of Excellence and give them the necessary financial assistance to 
develop into model universities in the country. They should serve as models 
for the rest of the universities, and attract students from foreign countries and 
earn foreign exchange. I would say that out of "the 12 Universities selected as 
Centres of Excellence, I have full confidence that, at least, three of them will 
be from the State of Maharashtra which I have the honour to represent in this 
House. The Pune, Mumbai and S.N.D.T. universities, in my opinion, if given 
adequate support by the Government, can grow in a very short time to the level 
of Harvard or Oxford or Cambridge and become also sources of inspiration for 
other universities in the country. These are the three suggestions, which I 
would like him to consider. 

I conclude once again by saying that I am very happy with the 

Interim Budget, which he has presented, and that his reputation and standing 

in my esteem go high because of the Interim Budget. 

PROF. SAIF-UD-DIN SOZ (Jammu and Kashmir): Mr. Chairman, 

Sir, I have only Jammu and Kashmir in mind this time. So, I have to be very 

brief. But before I come to Jammu and Kashmir State, I want to say that this 

is a full Budget, and that the Demands for Grants and the Annual Financial 

Statement presented are for full financial year. It has so many sops because 

elections are on hand. That is the common man's view of the Budget. There is 

already an analysis available now in the Press which says that the sops, which 

have been given keeping elections in view, will 
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touch merely 5 per cent of the population and that an amount of Rs.12,000 
crores will be needed to finance these sops which are meant for only a 
fraction of India's society. Foreign travel will be cheaper. Foreign liquor will 
be cheaper. Kerosene is going to be dearer. LPG is also going to be dearer. 
The "feel-good" philosophy that the Government has been wanting to 
promote, must have received a big jolt by Government, not proposing 
anything for eradicating unemployment from the country. The Government's 
own admission is there, that employment has fallen by 1.5 per cent. Nothing 
has been done in this field since the Economic Survey was issued. 

As I said, I have Jammu and Kashmir in my mind. Many Ministries 

are involved. But I will take up only one example. The Prime Minister went 

to Kashmir last year. The people in general believed that the Prime Minister's 

assurances to build and strengthen the infrastructure, to organise 

development in certain core sectors like harnessing of water resources, 

development of horticulture, development of tourism, provision of jobs have 

not been kept in mind. I want to tell this august House that the Finance 

Minister does not seem to have kept in mind the Prime Minister's assurances. 

If he were here, I would have told him what had been done, as far as these 

sectors were concerned. I am not saying that the Prime Minister has not been 

sincere in making these promises in Kashmir. But not a single thing has been 

done in these sectors about which I am telling this august House. And you 

can imagine itl Because there is hurry, it is not possible for individual 

Members to delve very deep into the Budget proposals. But here and now, I 

can give you one solid example of how the individual Ministries and, finally, 

the Finance Ministry is responsible for this. Well, the Prime Minister went 

there last year. The officials of the Chamber of Commerce and Industry met 

him. They returned very satisfied. The leaders representing the Chamber of 

Commerce and Industry had told the Prime Minister, among other things, 

that the handicrafts sector had not received any grant from the Central 

Government. It is a sector which is traditional and the people have done in 

horticulture and handicrafts. It is due to their own efforts that handicrafts are 

there and handicrafts were promoted. In fact, our carpets are also in that 

sector. The Government of India has not done anything ever for them, but 

those people who export carpets are earning foreign exchange for the 

country. Even I want the Finance Minister to take this House into confidence 

and tell as to what is the contribution of carpet exports for earning foreign 

exchange for the country. So, handicrafts were pinpointed before the hon. 

Prime Minister, and he assured that handicrafts would receive a fillip in the 

days to come. I 
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inform this august House that as compared to the Budget Estimates of 

Rs.3t.55 crores for the year 2003-04, the Budget Estimates for 2004-05 are 

Rs.4 crores. So, it has been lowered to this extent. Therefore, through this 

august House and through the hon. Chairman, I want to draw the attention of 

the Government of India towards this. It is against the Prime Minister's 

assurance given in Kashmir that horticulture would be developed, tourism 

would be promoted, employment would be generated and handicrafts would 

particularly be helped. This is a Budget which does not say anything about 

that. You may tell anything to the people. 'Feel-good' is the philosophy you 

are selling. The Finance Minister and his colleagues would sell this 

philosophy to the whole country, and it is for the people to assess the 'feel-

good'. But, I am telling you that as far as Jammu and Kashmir is concerned, 

against the Prime Minister promises, the Ministry of Textiles has reduced the 

allocations for handicrafts from Rs.31 crores to Rs.4 crores. So, I am going 

back to Kashmir with this feeling that this Budget has not taken into 

consideration even the Prime Minister's assurances given to the people of 

Kashmir, which has been burning all these years. So, the Budget should have 

reflected the aspirations of the people of Jammu and Kashmir, and the Budget 

should also have reflected the Prime Minister's promises. I will dwell deeper 

into this Budget, and see in what sectors the funding has been reduced. But, 

here is a question for the Finance Minister. Until evening, there would be a lot 

of time for him to think over it. I will not raise many issues. About the rail, 

they said that Kashmir will be on the railway map. I said, yesterday, that 

Kashmir cannot be on the railway map because these are mere slogans and 

assurances. It took us more than 25 years to go to Udhampur. Now, instead of 

Udhampur, you will be constructing railway line within the Kashmir Valley. 

That is not acceptable. Therefore, I leave a question with the hon. House, with 

the hon. Chairman, and by this evening, the Finance Minister can stand, he 

can correct me, if I am wrong, that the allocations for the handicrafts sector 

which is a very vital sector, which the Prime Minister wanted to promote have 

been reduced from Rs.31 crores to Rs.4 crores. Till then, I may get down to 

understand the Budget proposals, and may be, I invite the Finance Minister's 

attention. Here, this time, in a limited sense, I want the hon. Chairman to raise 

this question to the Finance Minister as to how the allocations have been 

reduced from Rs.31 crores to Rs.4 crores for the handicrafts sector. This is my 

question for this august House and the hon. Finance Minister will, surely, at 

least, refer to this situation in the evening. Maybe, I am wrong, he can correct 

me, at that time. 
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"There is a very big segment of small-scale industries engaged in 

manufacturing various domestic and industrial products consuming 

iron and steel in prime and semi-finished form as raw materials for 

their manufacturing activities. This segment includes the forging and 

casting industries, steel furniture manufacturing, bicycle parts 

industries, agricultural implements industries, etc. Most of these 

industries are located in Punjab, Haryana, Delhi, Gujarat, 

Maharashtra and Andhra Pradesh. Various other SSI and tiny units 

spread throughout the length and breadth of the country also use iron 

and steel as basic raw material to a great extent. 

Iron and steel industry is the main supplier of basic raw material for 

light engineering industry such as bicycles, auto parts, hardware and 

hand tools. Since last year, the small-scale industries are facing 

problems due to non-availability of iron and steel in adequate 

quantities along with a steep hike in prices.   It is stated that the 
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decontrol policy has set the cartel of steel manufacturers free in 
fixing steel prices. The cartel of steel manufacturers has increased 
the steel prices arbitrarily and the small-scale industries are finding 
it difficult to absorb the rise in prices." 

Sir, the position regarding prices and availability of pig iron and 

nickels is almost the same. 
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SHRI EKANATH K. THAKUR (Maharashtra): Sir, thank you so 

much for the indulgence you have granted to me. Sir, in my opinion, a good 

Budget has to have a trinity of values - a head, a heart and a hand. And, our 

esteemed hon. Finance Minister, during the last one-and-a-half years, while 

presenting his Budgets, one after another, has shown that he possess the 

trinity - a head, a heart and a hand - in an immense measure. Sir, the 

challenges that are faced by the nation cannot be resolved overnight. A 

Finance Minister is not a magician that he can wipe out the entire poverty 

from the face of this nation with a swipe of his hand. We have to, therefore, 

see the intention, the direction, the pace and the delivery. And, I, for one, on 

behalf of my party, of which I am the only spokesman here, convey our 

immense and total satisfaction in the way in which the Finance Minister has 

shown the vision, the determination to take this country forward. There have 

been several Finance Ministers in the history of this nation, after 

independence. Good and bad things have been said about them. But, here is a 

Finance Minister, whose probity of conduct, integrity of character, sincerity of 

purpose, nobility of thought, and ability of action have not been questioned 

even by a single Member anywhere, here or around. We are proud that we 

have our financial leadership in the hands of such an able and competent 

Finance Minister. The problems have to be seen in the light of two major 

facts; the first is that out of every six human beings on this planet, one is 

Indian; and the second is, as I mentioned day before 
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yesterday, if you take a larger definition of poverty, 40 crore people of this 

country are poor. If you consider, for the sake of argument, a third nation of 

these poor people, then, China will be, population-wise, number one nation; 

India, with 16 crore sustainable people, middle class and above, will be the 

second largest nation. And, if you consider a third nation of poorer people of 

40 crore poor Indians, then, it will be third largest nation among the 190 

members of the United Nations, and also the poorest nation in the world, the 

poorest even in terms of Sub-Saharan comparisons. We are such a third 

largest poor nation in the borders of India, and that nation is Bharat. The 

interests of that Bharat cannot be served by parties and politics and by 

accusing each other. 

The unemployment is there, today. It must be admitted. It is there, 

and it is a stark reality. But it has been a result of the policies of the 

successive Governments, and more so of those Governments, who had been 

in power for nearly 45 years. They forget that they have led this country with 

their fallacy. They had not talked of the structures that were necessary. 

Everyone wants development. But what should have been model of 

development, that they should have seen. They ignore the message of 

Mahatama Gandhi; they ignore the message of Choudhary Charan Singh to 

the detriment of this nation. That has brought the present ruinous conditions 

of unemployment in this country, not the policies of the NDA Government. 

The NDA Government has not created employment for everyone. But, as the 

London Business School has pointed out, 70 million new jobs have been 

created. I do not know the veracities of this report. But, the world over, there 

was a feel that this Government is delivering goods. Our friends, on the right 

side, the friends led by the Congress party, have objection to the 'Feel-Good 

Factor*. But, I, for one, as a student of Economics, have not seen a single year 

where all these good factors had combined to give such a feeling to the nation 

-- a fixed trade deficit, well below 5 per cent; the inflation, which was rising 

to 16 and 17 per cent in the regime of these people, is, today, well below five 

per cent. For the first time, I see, the Government expenditure has been 

contained, and a saving of about Rs.11,000 crores has been achieved. Our 

foreign exchange reserves are growing by the day and have crossed that 

barrier, that rubicon of 100 billion dollars. Sir, Our interest rates are declining, 

and industry is taking advantage of this lower interest rates. Our capital 

markets are booming, and very recently the index had crossed the 6000 crore 

mark. And all along there is a focus on development. Yesterday, Shri Nitish 

Kumarji presented a beautiful vision of Railways.   The development of 
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Railways, development of roads, development of water generation systems, 

all are there for us to see. No one ever expected that a Government, which had 

been formed by coalition, and which was formed by putting 20 parties 

together, has performed this miracle. And, I am sure, that is why, the 

Opposition today has this feeling that, probably, they will receive a setback, 

and, therefore, they are objecting to the elections in several of their 

statements. If they are ready, and if the Government of NDA has failed, they 

should welcome this position to go to the polls. Everyone of them, during the 

last debate, this debate, and every debate in this House has said this 

Government has failed on every front. If that is so, then, why are you afraid of 

these elections? Why don't you face the elections? You have concluded that 

on every front the Government has failed, then, you win the elections. But, 

Sir, they know for certain that this Government is going to get another term of 

full five years, and our honourable respected Vajpayeeji is going to run the 

Government for the next five years. And that has been the reason for the 

preparation, for the concern, for the kind of venomous attack, and baseless 

attack that has been taking place. 

Having said this, I would like to say a few things, which the Finance 
Minister should kindly take into account. Sir, loans are being made available 
to farmers at less than 9 per cent. This is the pr6position now. But, Sir, short-
term loans would be available on short-term interest rates. Today, the large 
industries are receiving hundreds of crores of rupees in short-term market for 
six months, nine months, or for one year at the rate of 5.5 to 6.5 per cent. So, 
what is the great gesture in giving short-term loans at nine percent to the 
farmers? Where is the bonanza there? 

[THE DEPUTY CHAIRMAN in the Chair] 

So, I believe this concession has to come in. If large industries can get loans 

at short-term interest of 5.5 to 6 or 7 per cent, if they can get short-term loans 

for six months, nine months, or one year, then, the same facility must be made 

available to the small-scale industries and  farmers. 

There is another thing. The small-scale industries have been promised 

another Rs. 10,000/- crores. Madam, I will invite your attention to the norms 

of the S.P.Gupta Committee, and the Nayak Committee - which have been 

accepted by the Reserve Bank of India, and about which I have mentioned in 

this House from time to time -- which have said that based on the turnover, 20 

per cent of the turnover should be available as loan to the 
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small-scale industries. Madam, today, the turnover of small-scale industry in 

India is Rs. 5 lakh crores. And by the norms which are accepted by the 

Reserve Bank of India, and the norms that have been recommended by the 

S.P. Gupta Committee, and the Nayak Committee, if Rs. 5 lakh crores is the 

turnover, at 20 per cent Rs. One lakh crores will be available by way of loans 

and credit to small-scale industries. But, today the position is that total loans 

that are available to the small-scale industry are in the range of about Rs. 

50,000/- crores. That means, in place of 20 per cent, which is accepted by the 

Reserve Bank of India, only about 10 per cent is made available to the small-

scale industries. And, therefore, even this gesture of providing another Rs. 

10,000/- crore through SIDBI to small-scale sector will only give a temporary 

relief to the small-scale sector. But if you want to meet the requirements of 

the small-scale sector in a reasonable way, the recommendations of the S.P. 

Gupta Committee, and the Nayak Committee, accepted by the Reserve Bank 

of India, must be implemented in a full way. 

Madam, on the labour front, of course, DA has been merged with 
the basic pay. And the Government will spend Rs. 4000/- crores on the 
merger of this DA. I want to say that they are not doing this for electoral 
advantage. Which Finance Minister will spend Rs. 4000/- crores for electoral 
advantage? Madam, most of the Government employees in this country are 
mainly in three constituencies, two constituencies of Delhi, and one of 
Mumbai, the Bandra constituency. And, Rs. 4000 crores for three 
constituencies cannot be the economics of any Finance Minister. Therefore, it 
shows that the interests of the Government employees are also at the heart of 
our Finance Minister.   ...(Time-bell)... 

Madam, one more improvement that I would suggest is, or, concern 

that I will suggest is, subsidies have been reduced on kerosene and gas, and the 

oil companies have been asked to bear the brunt of those reduction of subsidies. 

Madam, our oil companies, our PSUs are doing very well. They are 

contributing to the exchequer in a significant way, and, if we pass on all these 

burdens to the oil companies, finally, these oil companies, • which are today 

performing very well, may eventually become impoverish. We should try and 

ensure that this impoverishment of our performing public sector should not be 

allowed to happen, and, this is something which is important for me. 

Madam, a very, very sizeable package has been made available to 

the sugar industry. We have no objection to sugar industry being financed, 

being supported, subsidised or a package being given, though, of course, in 

115 



RAJYA SABHA [5 February, 2004] 

Maharashtra, the sugar industry is an area dominated by the Opposition. But, 

Madam, at the same time, the lack of accountability in the sugar factories has 

also to receive the attention of this Government. There are regular scams in 

the sugar industry. ...{Time-bell)... There are exports of sugar on which 

concessions of hundreds of crores of rupees have been obtained, and it has not 

been investigated. Madam, what happens is, there is a scam in the UTI. The 

Government comes with a package. But, what about the accountability? There 

is a scam in the sugar industry. Again, the Government comes out with a 

package. What about the accountability? The gangsters and the fraudsters 

must be punished, must be brought to the book. JVladam, unfortunately, this 

is not happening. 

Madam, there is one more point that I want to mention. After March. 
2004, there would be an exemption on capital gains for the shares on the 
listed companies. Madam, why not extend it to the mutual funds? The lower 
classes, the middle classes, the small saver invest in the mutual funds. Why 
not exempt capital gains for mutual funds also? I think, the Finance Minister 
should kindly consider this suggestion. 

Madam, before sitting, I want to make a reference to two small 

things. But, they are of momentous importance to me. I hail from 

Maharashtra. In my State, Madam, there is a very severe drought and my 

party Chief, hon. Shri Balasaheb Thackrey, has given a petition to the Prime 

Minister to provide Rs. 2000 crores for the drought in Maharashtra. Madam, 

in Maharashtra, today the farmers are dying. In the Assembly, it has been 

admitted that 145 farmers have committed suicide. The Government has 

admitted it, and the drought is so severe Madam, today, that this Government 

must do something more than what has been done for Maharashtra.   This is 

my request. 

And, my last point, Madam, before you ring the last bell, is this. 

About 50 to 54 per cent of India's population is below 25 years of age; 65 per 

cent of India's population is below 35 years of age. India is one of the 

youngest nations in the world. But, this recognition doesn't seem to have 

percolated in the thinking of the bureaucracy. In the streets, our youth today 

are in search of some work for their hands, and unemployment problem is 

assuming gargantuan and unmanageable proportion. Madam, this 

Government should give priority to self-employment and employment, and 

try to protect the employment, wherever possible. That is a request, which the 

Finance Minister has to consider. 
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Madam, during the recession in Japan, a progressive nation, the 

second largest economy, the Japanese Prime Minister and the Japanese 

Government directed their banks that were failing and closing, that 

employment must be protected A country like Japan, which has all the 

progressive reforms, says that employment must be protected. It is an article 

of faith with the Government of Japan that employment must be protected. My 

request is that in this country, keeping in mind that we are a-young nation and 

65 per cent of the population is below 35 years of age, we must do everything 

possible within our might to protect employment in this country. With these 

words, I thank you, Madam for having given me this opportunity. 

THE DEPUTY CHAIRMAN : Shri Vidya Nivas Misra. He is not 

here. Shri R. S. Gavai. 
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SHRI R. S. GAVAI (Maharashtra) : Madam, I am just pointing to a 

different position regarding the present Budget, which was painted 

differently. I don't want to go into what has been done by the Finance 

Minister in this Budget; I don't want to touch that aspect. I just wish to point 

out that the picture painted differently has been totally defeated by the 

existence of about 330 million Indians living Below the Poverty Line, as per 

the Sample Survey Report. Further, I want to add that the Below the Poverty 

Line population in India in 2001 and 2002 was 24 per cent. In the current 

year, that population has gone up to 27.6 per cent. Despite the fact that we 

wanted to bring the people Above the Poverty Line, we could not do so and 

that is why, the picture is different. The percentage of population living 

Below the Poverty Line is higher and is likely to increase further. Madam, 

what does it indicate? It means that crores of Indian people are living without 

any basic amenities in the country. I don't want to elaborate what is meant by 

basic amenity. 

What about the position of workers? Madam, more than 90 per cent 

people are working in the unorganised sector. They have not got the feasible, 

practical laws to protect their interests in the country. Yesterday, we have had 

a very serious discussion in the House regarding the gigantic and dangerous 

unemployment problem. I don't find anything in the present 
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Budget to bring the people Above the Poverty Line. How to reduce the 
number of workers? How to solve the unemployment problem? What is the 
position of the agriculture? The fate of agriculturists and agricultural labour 
are very, very serious. Since the last two or three years, hundreds of cases 
have been reported in the Press about the suicide of farmers. What does it 
mean? It means that agriculturists and farmers are finding it very difficult to 
live their life. What is the provision given to the agriculture in the present 
Budget? It got 2.7 per cent of the total Budget allocation. On the one hand 
you say that India has the basic agriculture industry, monsoon economy, 
agricultural economy, and the village economy and, on the other hand you are 
spending only 2.7 per cent for these people. What does it indicate? Madam, I 
just come to conclusion, of course, on this particular portion. This Budget is 
made for a few five to six elite persons. It is not for people, not for the poor 
people, not for the middle-class people, not for the worker, not for the farmer 
and not for the labourers. A very smiling picture is painted by giving a long 
advertisement in the newspaper showing that "Everybody has mobile, even 
the beggar." This is a mockery. The beggar must be cheater. How can a real 
beggar afford a mobile? Then, the Sabjiwala has a mobile. He must be a 
black-marketeer. How can a real sabji-seller can afford to have a mobile? 
...(Interruptions)... I will be the happiest man if a Sabjiwala has a mobile. 

PROF. R.B.S. VARMA (Uttar Pradesh) : Sabjiwalas are also feeling 

good. 

SHRI R.S. GAVAI: Shri Varma is my very esteemed friend. I have 

love and affection for him. He said, "Sabjiwalas are also feeling good.* I said, 

"What about the labourer; what about the people; what about the poor people 

and what about those who are below the poverty line." May I say that they are 

feeling bad (time-bell), not feeling extremely bad but not feeling good? 

Madam, I will just finish in one minute. What about the Capital Account 

which generates assets, creates productive works and thereby removes the 

unemployment problem? What is the position? I am giving the figures which 

are provided in the present Budget. If you look in the book "Budget at a 

glance", you will find that in 2002-03 the surplus was Rs.107879 crore in the 

Capital Account. In the year 2003-04, it goes up to Rs.112292 crore. For the 

year 2004-05, it goes up to Rs.89,860 crore. What does it indicate? The same 

amount is shown as yearly deficit. It does mean, the borrowings and the 

capital amount, which are supposed to generate the Plan and create asset, are 

used for the consumption; not for 
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the people, not for the progress, not for the development. So, as far as the 

overall development is concerned, I think the picture painted in this Budget 

during the introduction and prior to it, is totally different. I will say, it is not a 

Budget of the poor people. It is a Budget of the few elite people, who does 

not reflect the real India and real population of India.   Thank you. 

SHRI V.V. RAGHAVAN (Kerala): Thank you, Madam. When the 
Cabinet decided for an early poll, it would have been proper for the Finance 
Minister to come with a Vote-on-Account for four months. Madam, all 
Constitutional norms and democratic proprieties are being bypassed for 
partisan interests. This is not good for the country and not good for the future. 
Madam, when we look at the country today, two pictures emerge. One is a 
shining corporate India, beaming with huge profits. The other is, I see 
weeping Bharat Mata at the unending sufferings of our vast masses due to 
hunger, unemployment, disease, etc. Bharat Mata is weeping at those who 
preached swadeshi and now shifted to welcoming videshi. We have opened 
up our economy. Even the jewels of our public sector units, have been put at 
their disposal. I do not want to go into the details about the working of our 
economy today. Even a sample Economic Survey report is not furnished, 
which is quite essential to discuss the Budget proposals. Madam, according to 
the official data, 70 per cent of our population are under-nourished. I am 
quoting the official data. 'Under-nourished' means 71 crores of our people live 
without sufficient food. Their purchasing power is shrinking year by year. It 
is all in the data. The gap between the rich and the poor is widening year by 
year. It is in the data. How can we shut our eyes to these facts? We should 
feel ashamed of this state of affairs in our country. There are two Indias 
today. One India is very rich. They enjoy every facility; they enjoy life in 
every way. But to quote the data, at least, seventy per cent of our population 
is suffering pathetically. That is the thing we have to ponder over. 

Madam, Mr. Jalan was speaking here. Even the Reserve Bank of 

India; the controlling agencies failed to check the scams. The corporate 

groups looted our financial institutions. There were representatives of RBI, 

there were representatives of SEBI, but these corporate houses looted every 

financial institution. You could not check them. Now, you have opened up 

the oil sector, the telecom sector. 

Madam, the unemployment is increasing. I do not want to elaborate, 

but I must say that - my learned friend also said -- sixty per cent 
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of our population is at the age of around 35, and, these are the people -most of 

them unemployed -- who are seeking jobs. When you advertise for a thousand 

posts, there comes five lakh people seeking jobs, and, they are dispersed with 

lathi-charges. ...(Time bell)... Madam, I have not taken even two minutes. 

Madam, these unemployed youth, both men and women, in villages and in 

cities also, are a great challenge, and, will challenge you in every battlefield, 

and, in the battle of ballot also.  So, do not forget them. 

THE DEPUTY CHAIRMAN: Mr. Raghavan, I have many speakers, 

and, today we have to bid farewell to the retiring Members of Parliament, and, 

the Finance Minister has to reply. May I request you to wind up your speech? 

SHRI V.V. RAGHAVAN: Madam, only one point. We must do 

justice to some of these people. 

THE DEPUTY CHAIRMAN: I know, and, I would very much like 

you to do justice, but time is against me. 

SHRI V.V. RAGHAVAN: Madam, I am also concerned with the 

house-wives. Most of the house-wives in the country today are suffering with 

the problem to meet both ends. See, how the prices of .each and every 

essential commodity are shooting up sky high. Madam, what is the price of 

life-saving medicines today? It has risen up so many folds. How many people 

can purchase them? These life-saving medicines can only be afforded by 

those people who get some kind of reimbursement. For the common people, 

the prices are beyond their reach. How to check it, and, unless you check it, 

what is the use of putting more money in the pockets? Every cry to control the 

price goes in vain. No steps are taken to control these prices. By this way, the 

economy is entrusted to the exploiting big businesses, and, they are free to do 

anything, and, we say, India is shining; there is a feel-good factor. 

THE DEPUTY CHAIRMAN: Shall I call Mr. Manoj Bhattacharya 

now? 

SHRI MANOJ BHATTACHARYA (West Bengal) : Madam, how 

can... (Interruptions)... 

SHRI V.V. RAGHAVAN: Madam, now about the disinvestment. 

Hon.    Minister   is   here.     He   is   only   interested    in   disinvestment. 

...(Interruptions)...But, please, for some time, when you go to sleep, please 

think of these suffering masses.  The media is full of 'goodfeel' edge in their 
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shines, but the fact down below, Madam, is quite different. The unemployed 
youth, the suffering housewives with price-rise, those people are 
...(Interruptions)... I do not want to go into these Budget proposals because 
you assured that you would give, but the people are not so sure. So, 
commitment to the next Government is not at all good. Thank you. 

THE DEPUTY CHAIRMAN:  Thank you.   Mr. Manoj 

Bhattacharya. 

SHRI MANOJ BHATTACHARYA : Thank you, Madam, for 

providing me this chance to say a few words on the Interim Budget. Madam, 

at the very outset, I must say that this Interim Budget or Vote on Account, 

whatever it is, is a political document, as visioned by the present Government 

of India. And, since it is a political Budget, and many of the hon. Members 

have spoken on this in quite elaboration, I do not like to go into the statistics 

or data that way. I would like to comment politically. Madam, for a very long 

time, I was under the impression, or, many of us used to believe that the BJP, 

the Bhartiya Janta Party or its earlier incarnation, the Jan Sangh, is 

representing the interest of the 'shopwallas' or the traders. But now, after 

experiencing some four or five years in the power, since 1998, I am amused 

to find that they are now determined to represent the interests of the big 

corporate houses, big industrialists, big bourgeois and when they are being 

used to represent the interests of the big corporates, big industrialists and very 

big bourgeois, they have started becoming 'sopwallas' from 'shopwallas'. 

They have started giving sops to the people. And, Madam, I must say these 

are the most unprecedented election eve or pre-election, sops declared by the 

hon. Finance Minister, whom I admire personally, in violation of the accepted 

norms or the conventions of the Parliamentary practise. The sops, whatever 

are being or have been promised, notwithstanding the real implication of 

those on the national exchequer, are altogether aimed at the well-healed 

people or the elite of this country. I will give some examples on that 

afterwards. The rich of this country, who are minuscule minority, who have 

to be microscopically counted, they are being immensely benefited by these 

sops. I must say at this point that this inter-presentation of hon. Finance 

Minister is full of dichotomies. In fact, when he has opted to spend some 

nearly 10,000 crores of rupees in the form of sops to the people, he has not 

been mindful of the plight of the poor workers in the public sector 

undertakings, which have been closed because of your polices, because of the 

policies of this present Government, or the sick public sector enterprises. 

Well, Madam, when they started their rule, their regime in 1998, I remember 

that the dues 
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to the workers, who are nowhere responsible for the closure of these public 
undertakings, were Rs. 645 crores. And, when, according to them, India is 
shining, when feeling-good factor is quite rampant in this country, what about 
the dues of the poor workers? Mr. Finance Minister, I would, with all 
humility, urge before you that 1,900 crores of rupees are due to the workers of 
the public sector undertakings. The poor workers are languishing. The people 
who have retired, who have been forced out of the jobs through VRS method, 
you owe to them Rs. 1,900 crores. You reduced the customs duty on DVDs, 
cellular phones, cars, particularly sports cars and imported cars, you have 
reduced the tax on alcohol, but you have not been mindful about the poor 
workers. Thousands and thousands of workers are languishing. Mr. Ekanath 
Thakur was praising your Budget notwithstanding the fact that he somewhere 
represents the workers. He does not remember that workers are languishing 
now. What would have been done to them? Mr. Finance Minister, with all 
humility, I would, once again, say that as a person I have every respect for 
you, but you have not been mindful about the workers of the public sector 
undertakings whom you owe Rs.1900 crores. Would you please declare some 
sops for them instead of declaring sops for the elite of this country, instead of 
declaring them for the rich people of the country who are already well off? 
Mr. Finance Minister, I would say that it is the most biased Budget 
presentation, most biased presentation of yours, where you have declared this 
sort of sops to the elite of this country. This has spelt further disaster to the 
economy of this country. Where from will you get the money? I am not 
talking about the constitutional impropriety that you have indulged in. My 
senior colleague, Shri Pranab Mukherjee, has dealt this and I entirely agree 
with him that you have indulged in a serious constitutional impropriety. You 
have said that the House has been prorogued in the inter session and, I, with 
my very nominal experience of being in the Parliament, and even after going 
through the constitutional laws, could not find any reason that in the Winter 
Session, Budget can be placed. I do not know. Budget Session is altogether a 
different session where the President has to address. You have not cared for 
this. You are trampling every norm. You are trampling all the parliamentary 
norms. Madam, I must say that in the Budget presentation of the Finance 
Minister, he has told in the third paragraph about NDA's Economic Policy. 
This is a Budget of the Government not of the NDA. They have mentioned, 
"NDA: Economic Policy - Approach and Achievements". And what are those 
achievements? And what they have said in the second paragraph is, I quote, "I 
share with the country and the 
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House a sense of great satisfaction at the robust showing of our national 
economy, and also express our sincere gratitude for the cooperation, support 
and encouragement that the people of India have so consistently and so 
ungrudgingly given to the NDA and to its Government." I believe that 
Goebbels would have been put to shame had he been alive today. (Time bell) 
Goebbels would have been put to shame had he been alive today. Who have 
rendered you ungrudging support? Whom have you consulted? You have 
gone against the common people; you have gone against the poor people; you 
have gone against the farmers; you have gone against the ordinary peasants; 
you have gone against the marginal peasants; and you have gone against the 
unemployed people. Mr. Ekanath K. Thakur was saying that 65 per cent of 
the population in this country are below 35, and out of that, 'millions and 
millions of people have been rendered unemployed. I had commented on it 
the other day while talking on the unemployment problem, that job losses are 
more than the jobs created. It has created the catastrophic situation that we 
are facing today. And you are saying in a goebbels fashion about the "Feel 
Good Factor'. I do not know how India can shine. You have also mentioned, 
"This Government has consistently placed the citizens' well being at the core 
of its responsibilities." This is the core of its responsibilities. This is the way 
you are fulfilling your commitment to the citizens of this country, of this very 
vast country. (Time-bell) Madam, I shall conclude. You have been so kind to 
my other colleagues, please, be a little kind to me. 

THE DEPUTY CHAIRMAN:    I only want you to be kind to those 
who are retiring. 

SHRI MANOJ BHATTACHARYA: I know, Madam. In the 

'Initiatives and the Road Ahead' what is being told is that it is a great 

achievement. I quote, 'Antyodaya Anna Yojana, launched by the Prime 

Minister in December 2000, currently covers 1.5 crore families below the 

poverty line." This has been considered as a great achievement. By your own 

acceptance, you have recognised that there are 34 crores of people who are 

below the poverty line. It is nearly 8.5 crores of families, and out of 8.5 

crores of families, you have covered by the Antyodaya Anna Yojana, you 

have been claiming to have covered, 1.5 crores of families. So you have 

covered not even 25 per cent of the population who are living below the 

poverty line and you are expressing that "This is a highly successful 

programme, widely acclaimed." When people are dying out of starvation, 

living on mango kernels or something else, which are not eatables at all, 
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when farmers are committing suicides, you are expressing your satisfaction. 
What are the rules? I do not know. What is the rule that you are following? 
This has been done and sops have been declared when you know it very well, 
Mr. Finance Minister, that in this country of ours, Health and Education have 
been over-neglected and are under-funded. People are suffering from 
malnutrition; people are suffering from different sorts of diseases, which 
could have been treated had you been a little mindful of the Health sector. 
You are promising to create some All India Institutes. Now, on the eve of 
elections, you are promising some All India Institutes and some hospitals in 
some parts of the country. You are promising to have the All India Institutes 
in some four-five States. But, what have you done so far? What have you 
done in respect of preventive medicines? What is your policy to prevent the 
malnutrition? You are unmindful about that. Even the Human Development 
report has said that now, India's position has gone down from 123 to 125. On 
different criterion, you are trying to hoodwink the people. In fact, I must say, 
with all humility at my command, that this document is full of deceit and 
dupery. You are trying to hoodwink the people by saying that there is a feel-
good factor. How can there be a feel-good factor when there are crores of 
unemployed people in the country? How can there be a feelgood factor when 
crores of people have lost their jobs? How can there be a feel-good factor 
when crores of people are languishing in abject poverty? Still, you are 
claiming that you have achieved great things. What this Government has 
achieved is only the confidence of the multinational corporations and the big 
corporate houses. They are taking everything for granted. What about the 
fiscal policy of the Government with regard to distribution of funds? .I 
entirely agree with the hon. Member, Dr. Bimal Jalan, when he said that we 
have got the potential. But you have failed to make use of this potential for 
the benefit of the majority of the people, who are poor. You have not been 
mindful of that. In this presentation of yours, you have done like that only. 

Madam, I would just conclude by saying that you have given some 

sops to the Government employees. If I am allowed some time, I can expose 

the deceit in that also. There is a dichotomy. You are trying to promote 

tourism, whereas, you are not allowing the Government employees to have 

the LTC every year. This is something very peculiar. If you had allowed the 

Government employees to avail of LTC. every year, you would have 

promoted tourism, and the distribution of wealth would have been there 

around the country. When you are merging the dearness allowance with the 

basic pay, you are not allowing the LTC to the Government 
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employees every year. Why don't you give the LTC to the Government 
employees every year so that tourism can be expanded and some people can 
get some jobs? (Time Bell) Madam, in the presence of so many time bells, I 
cannot speak. I feel nervous. However, I wish to conclude. I shall once again 
urge upon the Finance Minister to give special consideration to my 
suggestions. Kindly help the poor people in the real sense. You will not 
remain in power for too long; the country will be there for ever. I want that 
you present many more Budgets in the years to come. But you won't be in a 
position to contain the discontent among the people of this country. You may 
not be in a position to contain the discontent in the minds of these people. To 
contain the discontent in the minds of the people, you must be mindful about 
the needs of the majority of people, about the needs of the unemployed 
people, about the needs of the farmers and common workers. With these 
words, I conclude. I once again thank you for giving me a chance to speak on 
the Budget. 
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�� *&��� &0 0 2�& � ( �ह���IJ) : �� >�
=3S �ह �ह� ह& $ ( *+,-�� ).... 

�� ��� �0घ0 : :	 %�2  �� 4��5+� $ (� 	ह� %�2 ह& , ,ह �ह �ह� हJ ? $ H��� 
����O@� (� �� �	�� घ�8Y� ���� ��  �
  (	?,2 (� �� �ह� ह& , �	��  �
  �� :��� 
(a� ��
�?0� ��2� हJ ? $ �(	  ��+� 	� ह� 
�= �2� ह& , +ह �i4� %�2 ह& �� (� 
	���� ��2� ह& :	�� ��
�?0� ���� ,  � 	0O+ ��  ��2� �� ���� �2D*+ 	�I2�  हJ ? $   

�&S�, �ह
� %�� �ह���pK �� ह� �ह� , ���� ��v+< �� +ह (� O@&f� घ�@�
� 
ह3� ह& ���5� a�  �� , �	�� �(f��0��� +ह�? ��  >����	 �S��@D��@ ��  ��� 
� �2� 
ह& $  ���5� a�  �� घ�@�
� – �ह
� %�� ���� ���� ��(���2� (�,� �� 0�1� ह& �� 

�(	म� �3�
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����6 � 	� 
��� |S�M�
 �3�
	 ����6 � 2�, %ह32 %S� �-%5� �>	� �	 घ�@�
� �� 
M���
 ह� $ +ह घ�@�
� W+< ह3� ? ���S� a�  ��  O@&f�  - �B � �� ह� +� ��T@� �� ह� , 
�ह���pK �B ह� , �� �� ह�,���5� a�  �� (� O@&f� घ�@�
� ह3� ह&, �(	�� �(f��0��� 
�� �ह2� हJ ? �� +ह� ��  �GD �?\� �� 
��� 9��ह  $ (% ���5� =��% 
�=� �� ह� ��� 	�,� 
�ह� �� ��2� ह& 2� (� %������ ��2� ह� , :� 
�=< �� 2�> ह� ��	 j?= 	� 0�1B, �	��  

%��� �� ���� 	�9�� 9��ह  $ (	,?2 �	ह? 	�ह% +हाँ �ह� ह&, ह��� �5	3
 	�ह% ह&, 
�	��  %��� �� ���� (a� 9��ह  $ +ह ���� 
� �(f��0��� ह& ��  � �0�� �2� ह& , 
���	� H�	 �� ���5� a�  �� 4��� ह�2� ह& , ,ह �M�� %�9� (�2� ह& , 	% �3 4 ह� �ह� 
ह& 
���� :	��  %��� �B W+� ह� �ह� ह& , �B � 	���� W+� �� �ह� ह& – �� 	� �� �	��  
%��� �� �=� �=
� %�� �� 93��� � ? 2� +� (� %�2� ह& ... +ह 2� 
��M�ह� ह& $ ��� 
� 
� 	�2� ह& 
���� �=� �� � ? 2� +ह ���� �(f��0��� ह& W+<�� ���� ��
�,�- 
�� +ह O@&f� घx@�
� ह3� ह& $ 

 ह��� 0�1� ह& �� ���5� a�+� 	� (� ह���� ��0,�	�  ��+�( ह&, :��� ह� 
���( 
� 0� 	�2� ह� $ ���� (� +�(�� ����
�  ह& �� =��% 
�=< �� ���( 0��� �� , 
�	�� %ह32 \3�@+�? ह& $ +ह ��� ���� �ह���pK �� �ह2� ह3  ��+� ह& �	�
  (� 
� @�=l@ 
�� �12� ह& ,ह @�=l@ ,� �J�� �ह� ��2� ह� $ ,ह 2� ��v+ 	���� �� �(f��0��� ह& $ (� 

�= �� � 	� ���( 
�(2� ह& , :	�� +3�@
��(�M� (% �ह� ह�2� ह& 2� :� 
�=< �� ,ह 
�ह� ��
2� ह& �	�
  :� ��v+< ��  ��� 
� ���� ��3 M �1�� 9��ह  $ :��� �ह�� 
9��ह  �� +ह =��% 
�=< ��  �
  ���( ह�, ���B ��� ¾p@�9�� � ह� ^� �(2�� ���( 
=��% ��  
�= ह& , :2�� :��� ��
�� 9��ह  $ +� (� 9�� – ��?9 %�2 ���� �ह� ह& 
��(=�� %`��� �� , =��%� :;�J
� ��, �	�� �� h�?�2 ���(  $ 

 �&S� , %�2 �=� +ह 	ह� ह& 2� �हाँ ह& ? �
� 2� ह��� 0�1� ह& �� (� %��	� 

9�(� ह�, ,� 
�=< �� �ह� ��
� $ ��2�� 
�=� �� �� �Mn� 0� ��  ? �J�� 0�M ��  �?0� �( 


�  9�
�	 ��स�@ |	� 
�= ह& (� �Mn� �ह� 
� ��2� ह& $ ��2�� %5� %(@ ह&? ह� 

H�G��� �Mn� �ह� 0�2� $ (� ह���� ह�+� |(3�� M� ह& , :	म� %ह32 =5%5� 9
 �ह� ह& $ 

���� �ह� ��?9-4 हNdO�@m	 1�
�=�, (a� ���(  $ :	�� ��2�� =��% 
�ग� �� 

>�+0� 0� 	�2� ह�? ह��� 0�1� ह& �� �
=-�
= H��,�@ ���S�
 �N
�( ह� +� ��� 
� 
ह� , :���  हNdO�@m	 ह� , :��� =��% �0��+< �� ��2�� >�+0� ��
2� ह& ? 	���� ��  
हNdO�@
 ह� , �(
� ���8À ��  ह� , H��,�@ ���S�
 �N
�( �� हNdO�@
 ह�, ,ह =��% 
�0�� (� %�.��. 
 . ��  ��9� �ह2� ह& , :	�� �3 4 2� �00 ��
�� 9��ह  $ :	�� 
� 
19T 	���� �� :'��� ��  (a�2 ह& W+<��  ���o+ ��  n�\ �� �( =��% 
�=� �� 
:2�� �00 �ह� ह� �ह� ह& $  

 (	,?2 E	ह 	�ह% : �ह� G� , �% � =  ह& $ �5	3
 	�ह%, ���� ���� 
��
�?0� ��+� ह& 
���� (	,?2 E	ह 	�ह%, �� ��	� �,�2� ��2� हJ ? �� +ह (� O@&f� 
घ�@�
� ह3� ह& �� ���5� a�  ��, :	�� �(f��0��� ����  �S��@D��@ �� �2� ह& $ 
�	��  %��� �B (a� 13
�	� ���( $ �	 0�M �� (�2� �� (a� ��
J� ह��� 9��ह  �� 
(� 
p@�9�� ��2� ह& , ¾p@�9�� ����  �&	� ���2� ह& , :	 �0�� �� 	_� ��
�� 
9��ह   - 0� 	�
 , ��?9 	�
 , 0	 	�
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�
� ���� 	ह���� �,
�= �� ���5� a�  0��� �� घ�8Y� �� ह& $ ह���� �ह���pK �� 
��2�� 	ह���� %&� 	x –	x , 0� –0� 	x ���5 a�  
��� %&'� ह3  , घJ� �ह� ह� , ह� 	% 
��2� 
�= घJ� �ह� ह& $ �	 %��� �� �� W+� �� �ह� ह& ? (� ���5� a�  ��  घ�@�
� ह�2�ह&, 

आ��� �S��@D��@ ह� +� 0J	�� �S��@D��@ ह�, (� 
� ���5�  �� ¾p @�9�� ��2� ह� , 
:	�� 0�M ��  	���� 
��� 0�S2 ���� �,6+� ह& $ +ह ���� ���� 9��ह  , �2�� 
���n� �� ��	� �12� हJ ? $ �=
� %�� ह� 	�2� ह& ���� ��� 0J	�� �S��@D��@ ��
� , 
�� 	[� �� � ? , �ह� � ? 
���� �=� +� =  ( *+,-��) ... ह� �0�� 	�I2� ह& �� 
+ह �
�WM� �� %(@ ह& $ ह� 2� �हB=� �� 0�M �� (�2� %ह32 ह��M+�� ह& , ��	�� 
	[� �� 
��� ह& ,ह (��2� ह& $ �&S� , ���� 
� ��� ह& �=
� %�� $ +ह �3 	V ����  
�
  
� 1�
� �ह�� ,�
� ह& $  

 .������	 : G&� +J , G&� +J $  

 �� ��� �0घ0 : �%m�J 
 $ ह� 
�= �ह�=� $ ह� 2� =�?, �� �ह�� ,�
� ��+D�2T ह& $ 
ह� 2�  9�ह2� ह& �� 0�M �� 	
� +�(��^? �� >�+0� (&	� �� %5� 
�=< �� 0� �ह� ह& , 
,&	� ह� =��% �0�� �� (� 
�  (� =�?, �� �ह2� ह& , ��0,�	� ह&, 0�
2 ह& , :	�� (� 
�J�� +�(��^? �� 
�
 �ह� ��
 �ह� ह& , ,ह ��
�� 9��ह  , |	� �� �ह2� हJ ? , -;+,�0  

 �� ��1K ����)6 L�ह ( �
ह�� ) : :�	
���2 �ह�0+�, ह� +ह�? �?2��� 
%(@ �� %ह	 �� �ह� ह& $ �?2��� %(@ �� �3 4 	��� ? ह�2� ह& U� ह�� :� 	���^ म� 
ह� 0�1�� �� H+�	 ���� 9��ह  $ +b�� �GDM�O\ ��  �3 4 H9��
2 ��+� ह� , :� 
H9��
2 ��+�< ��  �-�� �� �	 %(@ �� ���n� �� (�  , �	 %(@ �� �	x@� �� 
�1� (�  2� �3I� 
=2� ह& �� �,[ �?\� (� �� M2H�2M2 	>
2� H�Z2 �� ह& $ 
���� 

��2 ��  � 0J	�� ह� 0M� ह� $ �	  0J	�� �-�� �� ह� ह� %(@ �� ���n� U� %(@ 
�� ����� ��  � 2���� ���� 	�2� ह& $ +ह 0�M ������� �ह� ह& $ ������� �� (�,� 
�� %�ह2� j?= 	� (��� �� 	,�
 ह& $ 
���� 
��2 �� %ह3	?}+� �%�0� ��  	���� �
� 
E(0=� (��� �� 	,�
 ह& $ �	�
  
��2 ��  
�=  �	�� 0J	�� j?= 	� 
� ����� �� 
H+�	 ���=� $ �GDM�O\ ��  �,M�8�< U� �GDM�O\� ��  �ES2� �� qdp@ 	� (	,?2 E	ह 
(� �� (� %(@ HO232 ��+� ह& +�0 :	 �� ह� �,9�� ��2� ह& 2� 
=2� ह& �� (	?,2 
E	ह (� �� �	�� 	>
2� H�Z2 �� ह& $ �	�� �-�� ह� 	�2� ह& �� ह���� �,0�M� �3�� 

?S�� ��	 a� �� ह& $ �� ,
 	�
 घ��
 :c��0 �� �M�2�2 ,gd~ ह3� ह& U� ह���� 3
M�+� %�(�� �	��� 4J  �ह� ह& U� �3��O>��2 �� ��यां�\2 ���� �� 
� �;हB 	>
2� 
��
� ह& $ +� ���0S? ह� 	�2� ह� $ +� ��(��= �NS ह� 	�2� ह& $ 
����  � �-�� U� +� 
�� =��%� ��1� ��  ��9� �ह�� ,�
� 
�=< �� OG�� �	 %(@ �� �ह� ह& ?  
��2  �� 
%ह3	?}+� �%�0� �
� �(	 O2� �� (� �ह� ह& , :	�� �	 %(@ �� 4�� �� H+�	 J
��+� ह& +� �ह� $  � �GDM�O\�+ �-�� �� �	�� �,,�9� ���� �� H+�	 ��� U� 
0J	�� 2�> �	 %(@ �� 0�1�� �� H+�	 ��� �� (� =��% ह& , :��� +ह %(@ ��	 
a� �� 
�2� ह& $ �ह�0+�, �?	�� ��  (�,� ��  �3 4 	c+ ह& ��� 
� *+dA =��% �ह� �ह�� 
9�ह2� ह& $ (� *+dA =��% �ह� �ह�� 9�ह2�  U� �(���  (�,� �� �J

J2 	�O+�?  
�
� ह
 �ह� ह� ��� ह& , 
��2 ��  �,[ �?\� (� �� :��� 2�> 
� 0�1�� �� H+c� ��+� 
ह& $ �	��  �
  �� ���� %-�� 0�2� हJ ? , -;+,�0 0�2� हJ ? �� 0� ���5 =��%� ��1� ��  ��9� 
�ह�� ,�
� 
�=< �� 
� �	 %(@ ��  ��@ �� 
��� �� H+�	 ��+� ह& $  (% |	� 
� =� ��  
��� ]+�� �0+� =+� ह& 2� �	 %(@ �� �M�2�2 	>
2� ��
 	�2� ह& $ +�0 �	 
2�> ]+�� �0+� =+� 2� �		�  � �i4� M3a�2 ह� 	�2�  
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ह& $ 
���� ह��� 
=2� ह& �� (� %(@ ��  �-�� ह& +��� �J
 a� 	� %(@ �� 	�9�� 
��  (� Mw0 �ह� (�2� ह&,  � 2�> :	�� ^� ]+�� U� 0J	�� ^� I���5+< �� �ह�� 

,�ले 
�=� �� 2�> ]+�� , �		� 
=2� ह& �� ��>� 	>
2� ��
 	�2� ह& $  � ^� 
,�@�  �&��(��@ �� %�2 ह& , 2012 �� �%(
� �� *+,OG� %�ह2� ���� �� %�2 ह& , U� 

H-�� �?\� 	5� +�(�� �� ^� 
� ]+�� �0+� (� �ह� ह& $ (% H-�� �?\� (� क  	5� 
+�(�� �� %�2  �� (�  , �%(
� �� %�2 �� (� , 	?9�� *+,OG� �� %�2 �� (�  2� 
+ह 0�M ��  � �-��
J2 	?�9�� ह& $  � ^� (ह�? �	�� �(%J2 ���� �� H+�	 

��+� (� �हा ह& ,ह�  0J	�� ^� (� �%ह�� , �	��  (&	� �;+ ��v+ ह& , (ह�? �x(,�� 
�
� 	5�� ��  ��� घJ� �ह�  ह� , :��� 
� 0�1�� �� H+�	 ��+� =+� ह& �� ����  �
  

� �	 %(@ �� ��(=�� �3ह&+�  ����� �� H+�	 ��+� (�  $ 	N�@,�+� ��  n�\ �� 2G� 
(� ��	��� �� 	3�,-� ? 0� =� ह& , ह��� 
=2� ह& �� �	 n�\ �� ��	��� ��  	3�,-� 
0��� ��  �	 0�M �� (� (w_ ह& �	 0�M �� (� dOG�2 ह& , :	 �� �,[ �?\� (� �� 
�,9�� ���� �� ��� ��+� ह& $ :	�� 2�> 0�1�� �� ��� ��+� ह& $ �ह�0+� , �	 0�M 
�� �
� �J?(� W+� ह& ? �	 0�M �� �
� 0� ह� �J?(�  �01�� �5 �ह� ह& �� +ह�? 
�=< �� 

	?}+� v+�0� ह& U� +हाँ (��� ह& U� (��� ��  ��� ��C2 �ह�� ,�
� 
�=< ��  ��� 
]+�� 0��� �� �,[ �?\� (� �� H+�	 ��+� ह& $ ह� :-� 0�1B U� 0�M �� �GD *+,OG� �� 
, 0�M �� �GD ���2 �� 	3-���� �� ��� ��� $ h� �S@ ��SD 0��� , @� � ��SD 0��� 2G� 

b3 :b�=� �� %j��,� 0��� �	 0�M �� %���(=��� 	� ��(�2 0� (� 	�2� ह& $ W+<�� 
�3 4 ��;+ >��JD
� ह& $ :� ��;+ >��JD
� �� ह& �� %5� :b�=� �� ह� �(2�� �;,�O@��@ 
��2� ह� 2� 0	 �0��+< �� ��(=�� ��
2� ह& 
���� +�0 ���S+� O�� 
 �� �?SOK� �B 
ह� :2�� ह� �;,�O@��@ ��2� ह& 2�  2�	 H�2M2 
�=� �� ��(=�� ��
2� ह& U� +�0 

घ3 :b�= �� :2�� ह� �&	� �;,�O@ ��2� ह& 2� �w%� H�2M2 2� 
�=< �� ��(=�� ��
 
	�2� ह&  $ �,[ �?\� (� �� :-� 0�1�� �� H+�	 ��+� ह&  �� 
घ3 :b�=� �� �	�� 

M27 �� �Y 0��� , =�?, �� �GD*+,OG� �� 	3-�� ���� , =�?, �B 
घ3 :b�=� �� OG��ना 
�� (�� 0��� , �	�� M27 �� �Y 0��� �J?(� �� 	?�9�� �� (� 	�2� ह& $ �	�� 
^� 0�1�� �� ���MM �� =� ह& $ ... ( 	�+ �� घ?@� )... �&S�, ���� घ@� %(� ह& , 

���� �� �3 4 %�2� U� �ह��9�हJ?=� �� %���(=���  � 	�O+� ह& $ (� ��,��	2 ��v+ 
ह& , �%ह�� , ��+ H0�M , �J,V :[� H0�M, :5�	� , (&	�  ��v+< ��  � 0J	�� 2����  	� 
0�1��  �� (a�2 �5�=� $ �� (� �-�� %��� =� , �� :;हB (� ��0lM 0��( =� , 
+�(��^? ��  �dfZ
��@�M� ����  ��  �
  ,  :� +�(��^ �� >����	 ��  �
�, �� �J�� 

�ह� �� ��2� ह& :	 2�> 0�1�� �� H+�	 �	 �� ���� 9��ह  $ +ह H+�	 ���� चा�ह  

�� �,M�8 	ह�+2� 0��� :��� ह�
2 �� 	3-�� ��+� (�  $ अ2ं �� �,[ �?\� (� 	� �3 4 
�Fह ���� 9�ह2� हJ ? $ �
� 2� 	2ह� :�9�� 	� U� �,[�+ H?%-� 	� , �(� 
�=< ��  
, %ह3	?}+� �%�0� �� (� >�+0� ह��� 9��ह  G�  ,ह >�+0� �ह� ह� ��+� ह& $ �,[�+  
H%?-� ��  9
2� �
� 2� �(� 
�=� �� >�+0� �ह� ��
� ह& , �,[ �?\� �� �,[�+ H%?-� 
�� :��� 2�> 
� (��� �� H+�	 ��+� ह& $ 
����  � %�2 �� �,[ �?\� (� �� 
	�,-��� %�2�� 9��ह  , �,[ �?\� ��   �,M�8 ]+�� 0��� 9��ह  , ,ह %�2 ह& �� ह���� 
����@E�= �� *+,OG� ��2�� �>� dW@, ह� $ �,[ �?\� �� ]+�� 0��� 9��ह  �� �(� 
+�(��^? �� :;ह<�� घ�8Y� �� ह& :���  �dfZ
�?@�M� ��  �
  �x� –	�  ���=� 2����  
����  (� 	�2� ह& $ �,[ �?\� (� �� �	 %�2 �� U� ]+�� 0��� 9��ह  �� �(� 
+�(��^? �� �0+� ह& , :� +�(��^? �� ��+Td;,2 ���� ��  �
  (� �x��M�ह 
�0
9O�� 
�2� ह� �� �ह�, :���  
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�=J ���� ��  �
  �=� %` �ह� ह& +� �ह� $ �2�� %�2 ]+�� �� �1B, 2% �=� %`��� 
9��ह  �� �3�:  � %�2 �� ^� �,[ �?\� (� �� �,M�8 -;+,�0 0��� 9�ह2� हJ ? $ �&S�, 
ह� 
�= (+H��M �?0�
� 	� �  U� (+H��M �?0�
� ��  ,A �B  � =�2 G� $ �� 

:	 =�2 ��  � �?dA :ह2 ����  ���� %�2 	��Z2 �a? =� W+<�� (+H��M ����+Y 
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THE MINISTER OF FINANCE (SHRI JASWANT SINGH): 

Madam, I am very grateful to all the hon. Members who have benefited the 

Government with their views, observations, comments, criticism and advice. I 

am mindful, Madam, of the time as to how it is not even the schedules of 

today that are lengthening, but how the schedule of the dissolution of the 

other House is also now lengthening. The other House awaits our message 

about what we need to decide, and till such time as we do not send our 

message, they too cannot take their decisions. I will, therefore, be as brief as I 

can. But even in the process of being brief, I will endeavour to address as 

many of the issues as have been raised. It is possible that I might not be able 

to answer each and every specific point because that, in such a debate, might 

not be possible. Broadly, Madam, my good friend from the Opposition, the 

initiator of the debate, particularly Pranabbabu and others from the 

Opposition have charged me with two things. One is that in the Interim 

Budget, I have made a political statement. This is rather a curious charge, 

Madam, because as my friend, Shri Arun Shourie said, it is like charging the 

political activitists by behaving like a politician. It is difficult for me, 

therefore, to otherwise rebut this charge. Every economic document, if it 

claims that it is innocent of politics, is not making a correct claim. 

The second broad observation from most of the hon. Members of the 

Opposition is that you are asserting that there, is a feel-good factor; some 

have called it 'good feel factor'. But, whatever way you call it, there is a feel 

good factor, but we are not feeling good. I take on board that the Opposition 

is not feeling good; the country is feeling good. They do not agree, but, then, 

it is an altogether different remedy that would be required, if they are not 

feeling good. Hon. Pranabbabu did me the singular honour, 
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firstly, of suggesting that I have mastered economy. I make no such claim. I 

have come to this responsibility, and I make absolutely no claim to any 

expertise on the complexities, of the intricacies of the science of economics or 

econometrics. But, I have endeavoured to approach my responsibility with the 

basic grounding that the Military early gave me, which is to approach an issue 

on the essentials that are required to be addressed. They, also, very kindly 

suggested, I can again not claim such. For Thakur Ramakrishna Paramhans, 

there is a celebration that is held on the 1
st
 of January every year, and it is 

called Kalpataru. I am no Kalpataru, Madam. I am merely an instrument of 

the Government. I will endeavour to answer some of the points that he has 

made. But, before I say so, I am also very grateful for the approval that the 

Interim Budget has met from some very distinguished Members of 

Parliament, those that have supported me, and I am particularly grateful to Dr. 

Bimal Jalan and Dr. Alexander for the kind words that they had to say. 

Madam, I would like to generally assert because both hon. Pranabbabu as also 

other speakers said, 'no you have not done'. But, before I do that, there is one 

observation made by honourable leader of the Communist Party saying that he 

has difficulty with the language that I employ, when I speak English. 

Therefore, he is unable to believe that I am the son of Kisan. This is a very 

strange statement to make, Madam, that somebody who is born in a village, 

whose home is in a village, W+� ��	�� �� %�@� �
� 	ह� �?F�(� �ह� %�
 	�2� ? 
�=� ��	�� ��  घ� �� (;� �
+� ह& 2� W+� ह� �?F�(� %�
�� 	� ,?�92 �ह�=� ? 2� 1&� I 
leave it at that. On the question of growth figures, revenue figures, hon. Shri 

Kapil Sibal as also Pranabbabu and some others said something. I was a bit 

concerned when Pranabbabu wondered that these figures, if they are honest 

figures. I am sure he did not mean that. Because in the figures that the 

Ministry of Finance shares with the country, there is no dishonesty at all. We 

are not playing, with the figures. The figures are as they are. They are open to 

public scrutiny, and they are open to scrutiny. Therefore, it is somewhat 

disappointing that Pranabbabu chose to add that. I am sure he didn't mean it. 

The second thing is, I don't want to ever assert that we are in any 

kind of competition with you when you say that you have grown. He said, 

"Your revenue has grown only by 83per cent, and in the previous five-year 

cycle, we grew by a hundred per cent." I am very glad, because I am not in 

that competition. I have never ever asserted that I am any better than the 

earlier or former Finance Minister. In fact, both here, as also whenever I 
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have been interviewed by television channels, which is not very often, I have 

never hesitated to say that the economic development of a country like India 

is on the layers upon layers of growth that have taken place. Who can 

possibly assert that the great effort, that was made in the early years of 

Independence, on the development of the basic infrastructure of the country 

has not been contributed? Of course, it has contributed. The times have 

changed. I refer only to the performance that we have been able to 

demonstrate. You say that your performance is better. Very good, I am very 

glad. I sincerely hope that you will continue to have such good performance 

even in the States of the Union that you are currently in office. I mean that 

even for my friends from West Bengal too. 

But be that as it may, the other point is about the fiscal. With regard 
to the fiscal, I could read out all the figures as to how we have managed the 
fiscal. With regard to the fiscal, in the Ministry of Finance, actually, we have 
under-estimated when we have shared that the GDP growth was likely to be 
7.5 to 8 per cent. Normally, the Finance Ministry doesn't get involved in these 
figures. It is the function of some altogether different agency. But if I have 
cited it, it is only because it is one of the contributors to the fiscal. Our 
expenditure management has been, I think, very satisfactory. Our revenue in 
the current year has grown by 17per cent. We have met this year's targets. We 
have achieved, I think, 9.25 per cent to 9.5per cent of the GDP in the 
percentage of revenue. There are certain aspects of revenue which are not 
matched. There is always a time lag. But, on broad terms, I can say that we 
have demonstrated the growth that we have and we have achieved the figures 
that we set out to achieve. After all, last year's fiscal deficit was at 5.9per 
cent. We set ourselves the target of reducing that fiscal deficit to 5.6per cent, 
by better, by the cooperation of everybody, by the efficient management of 
the economy by my officers and those that have helped me--the former 
Governors of Reserve Bank of India and the present Governor. Everybody 
contributed. It is not the Minister of Finance alone who does it. 

If we have been able to achieve a fiscal deficit reduction from 5.9 

per cent to 4.8 per cent of the GDP, this is not an insignificant achievement. If 

we have set ourselves the target of moving down to 4.4 per cent in fiscal 

deficit and in revenue deficit, moving down to 2.9 per cent, this also is not 

insignificant because we have set ourselves the target. We have an FRBM 

Act, which is binding on us. We have set ourselves a target that the revenue 

deficit must move to zero by 2005. Despite all this, we 
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have met the requirements which I leave at the essential requirements, be they in 

agriculture, infrastructure, manufacturing or small-scale. C� ,�Mp' ����+Y E	ह (� 
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ensure that it is properly implemented. Madam, there are just one or two other issues. 

One of them is about employment. This is a Government's continuing process. 

Every Government has had to tackle this problem. No Government can claim that it 

has succeeded entirely. Not even my friends from West Bengal can claim that they 

have zero per cent unemployment in their State. I would never charge you why 

you are not able to achieve it, because it is not an easy thing. Employment has 

grown, but so have expectations. When we have this situation, we have to 

recognise and we have to continue to beat the targets. I believe that in broad 

terms, with all the efforts that we will make in infrastructure and other areas, direct, 

as also the consequential employment will grow. Sir, there was another aspect 

about tariff reduction that, 'you have reduced by Rs.10,000 crores and this is at 

the cost of the country.' May I say, Madam, that after reduction and despite 

reduction, we have a fiscal deficit of 0.8 per cent and a revenue deficit of only 3.6 per 

cent? How are we doing it? It is because of better expenditure management across the 

board. May I share with all the hon. Members that last year when I had this 

responsibility given to me, we reduced customs tariff by a total of about Rs.35oo 

crores. Not only did we make up the customs tariff of Rs.3500 crores but also we have 

exceeded the customs target. We have again reduced by Rs.3500 crores. I have no 

doubt in my mind that what we have reduced In percentages, we will increase in 

volume and recover this. Let me emphasise, Madam, one aspect that what we have 

achieved by way of revenue growth this year, which Is at 17 per cent, we have 

done without any additional revenue measure. There is no ARM that has 

accompanied this revenue growth. We have not gone by coercive individual taxes 

or any coercive measures whether it is Individual tax or indirect tax. Despite that 

we have grown by 17 per cent. I think this Is satisfactory. It should grow more. We 

cannot go back to the regime of coercive taxation system. Madam, some individual 

issues have been raised.   For example 
�
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Shri Thomas, not in participation but in a private representation to me, as he 

proudly represents the State of Kerala, that whereas a great deal has been 

done for tea, coffee has not found any mention. May I assure all the hon. 

Members that it is not correct. We have done what we have done for tea. That 

is in addition to what we have already done for coffee, that is, a fund of 

Rs.500 crores for plantation which includes coffee and which includes rubber. 

If there is any particular plantation industry, which is in need of assistance, I 

will have no difficulty if the association that deals with it comes to us and 

asks for it. May I also emphasize to the hon. Members that this is very much 

the responsibility of the State Governments also. They must also do what they 

can because they are deriving a great deal of tax revenue from it and every 

responsibility must not be transferred to the Centre alone. 

On tourism, Madam, a great deal has been done. The Government is 

fully aware of and recognises the great potential - which is, now, no longer 

really a potential, but the reality - of tourism in Kerala. Kerala is God's 

country. 

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND 
JUSTICE (SHRI P.C. THOMAS) : Sir, it is God's own country. 

SHRI JASWANT SINGH: 'God's own country
1
 is even better. 

SHRI N.K. PREMACHANDRAN (Kerala): In the last Budget 

speech, he had promised a Convention Centre at Trivandrum. The State 

Government has already acquired the land and it is quite unfortunate to note 

that in this Budget nothing has been mentioned about Kerala. That is our 

apprehension. 

SHRI JASWANT SINGH: I mentioned about Kerala several times 

in my speech yesterday. How can any Finance Minister mistake to mention 

God's own country? I will not only have to bear the wrath of the State of 

Kerala, but I will be ignoring/neglecting the God's own country. So, God's 

own man, please be assured of any assistance required by the Government of 

Kerala or the Department of Tourism of Kerala, for further development of 

tourism in Kerala. How can we not respond?" We will respond. It is an 

outstanding example of your State, on the strength of the vividity and the 
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beauty of its culture and what it offers has, now, really begun to outstrip other 
tourist spots of the country. 

So, Madam, these are broadly the points that were raised. It is 

possible that I have not addressed everything. I do not want to go into further 

details.   But, I Gan assure all that on unemployment... 

SHRI MANOJ BHATTACHARYA: Sir, will you please yield for a 
minute? Are you going to declare anything for those poor workers -- the 
employees of the public sector undertakings? 

SHRI JASWANT SINGH: I will answer this. 

SHRI RAM NATH KOVIND (Uttar Pradesh) :   He is not yielding. 

SHRI JASWANT SINGH: I will yield without yielding. May I 

inform the hon. Members that a Group of Ministers was set up for the purpose 

of addressing the issue of the outstanding dues of the workers of the public 

sector undertakings? The Group of Ministers has submitted its 

recommendations. The Cabinet has accepted those recommendations. The 

recommendations are now being sifted and sorted out by the respective 

Ministries. The Ministry of Finance has already approved that as soon as the 

Ministries send us their detailed requirements of what is to be paid, the money 

would be made available. I do not see why you should be agitated on this 

issue.   It will be given quite soon.   Do not worry. 

SHRI DIPANKAR MUKHERJEE (West Bengal): We are agitating 

because we have raised this issue even before the hon. Prime Minister. The 

Group of Ministers was constituted four years ago. The dues are increasing. 

Now, the dues stand at Rs. 1,947 crores. Would you give us an assurance that, 

along with other concessions that you have given to different sections of 

people as Kalpataru, this money would also be given to those people? I know 

the recommendations of the Group of Ministers. I do not want to go into the 

details. Specifically, this retired people, who have not got their P.F. and 

arrears, are facing a lot of problems. Whether this amount of Rs. 1,947 crores 

is going to be liquidated by the Government before it demits its office? 

SHRI JASWANT SINGH: No. On this part of the hon. Member's 

demand that before 'demitting office'... 

SHRI DIPANKAR MUKHERJEE: Okay. Don't demit. But, you pay 

money to them.   I am withdrawing that part. 
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SHRI JASWANT SINGH: I am sorry. I will not be able to satisfy 

you on the aspect of demitting the office. 

SHRI DIPANKAR MUKHERJEE: But, you pay the money to 

them. The people are suffering. 

SHRI JASWANT SINGH: On the other aspect i.e., the dues on the 

basis of the recommendations of the Group of Ministers, what the individual 

Ministries send the details to the Finance Ministry as their recommendation, I 

assure the hon. Member that the Finance Ministry will clear that at the 

earliest. 

SHRI NILOTPAL BASU: That is the problem. There are so many 

'its' and 'buts' in this. 

SHRI JASWANT SINGH: Madam this is broadly what I have to say. 

With these words, I beg to... 

SHRIMATI S.G. INDIRA: Sir, you have not said anything about the 

powerloom weavers. 

SHRI N. JOTHI (Tamil Nadu) : What about that 10 per cent. 

...{Interruptions)... 

THE DEPUTY CHAIRMAN:   With respect to power loom 

weavers? 

SHRI JASWANT SINGH: I cannot, now, address the issue of 10 per 

Cent or 20 per cent. But on the question of drinking water for Chennai 

...{Interruptions)... 

THE DEPUTY CHAIRMAN: Let him answer. ...(Interruptions)... 

Let him finish. ...{Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : ...stakeholders, 

that is, milk sector, power loom, handloom, together. Then, you can sort out 

the problem and see that their sufferings are...{Interruptions)... Please do 

something.   ...{Interruptions)... 

SHRI JASWANT SINGH: Now, I know, Madam, why this is the 

most unpopular job. Here, I have to take shelter behind what Shri Pranabbau 

said, "Where is the money?" I don't have that gadget. Otherwise, I too would 

press it. But on the question of drinking water for Chennai, we have already 

announced a scheme. Through the mechanism that we have worked out for 

drinking water for metropolitan cities and the infrastructure fund that we have 

created, were you to have a 
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scheme for the augmentation of the drinking water supply to Tamil Nadu, we 

would be able to help you start it straightway so that, in the coming lean 

months, the city of Chennai is not put to trouble. With these words, Madam, I 

have no more to say,   I move...{Interruptions)... 

SHRI NILOTPAL BASU : Madam. I have a question. We have very 
patiently been listening to the hon. Finance Minister. It is true, what he has 
been saying. But major fundamental questions were raised about the claims 
made in the newspaper. Nothing is there about that. What does the talk about 
'feel-good'; about the availability of food; about the agricultural production, 
really mean? Again, he has classically demonstrated the bias of this 
Government. He has no problem about all other concessions because his 
revenue is growing. But when it comes to paying the compensations to the 
workers -- and, mind you, it is not Government's money, it is the money, the 
PF, gratuity, etc., hard-earned by the workers themselves. And, on that, four 
years have been spent by the Group of Ministers. Now, there is a subsequent 
scrutiny by the respective Ministries. We are thoroughly dissatisfied. We 
cannot accept this. We are walking out in protest, ...{Interruptions)... 

(At this stage, some hon. Members left the Chamber] 

________ 

GOVERNMENT BILLS  

The Appropriation (Vote on Account) Bill, 2004  

The Appropriation Bill, 2004  

The Finance Bill, 2004 

THE DEPUTY CHAIRMAN:   The question is: 

"That the Appropriation (Vote on Account) Bill, 2004, as passed 

by Lok Sabha, be taken into consideration." 

The Motion was adopted. 

THE DEPUTY CHAIRMAN:   Now, I shall take up clause-by-

clause consideration of the Bill. 

Clauses 2 to 4 and the Schedule were added to the Bill. 

Clause 1, the Enacting Formula and the Title were added to the Bill. 
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